IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :20-05-2024

Date : 20.05.2024

, c.C
Case c.C Applied
No. j T Court
(o) ype u For
Order
ABLAPL- |PRASANT (Sea
31081/20 i0’05’202 3779/202 |KUMAR C.0. 2824_05_ t
4 BARIK No-)
16
Order
47082/20(20.05.202 ??225262 AK ¢ o Dtd. ésea
24 4 MOHANTY T 2024-05-
4 No-)
16
Order
ABLAPL- (Sea
47083/20120.05.202 Dtd.
o4 4 i978/202 B SINGH C.0. 2024-05- ;O_)
16
Order (Sea
ABLAPL-
47084/20120.05.202 RK Dtd. t
24 4 2807/202 MALLICK c.0. 2024-05- BAIL=-2 No-
16 12)
Order (Sea
ABLAPL-
47085/201(20.05.202 COURT Dtd. t
o4 4 2805/202 AK NAYAK |C.O. NO. 2 2024-05- No-
16 12)
Order (Sea
47086/20120.05.202 2?8?5202 G c.o COURT Dtd. BATL-1 t
24 4 JAYASINGH |[~°7° |NO. 2 2024-05- No-
4
16 1)
Order (Sea
ABLAPL-
47087/20120.05.202 COURT Dtd. t
o4 4 2804/202 R MOHANTY |C.O. NO. 2 2024-05- BAIL-2 No—
16 12)
Order (Sea
47088/20 |20.05.202 iggéigoz PK c . |COURT |ptd. aario1 |t
24 4 MOHANTY T No. 2 2024-05- No-
4
16 2)
Order (Sea
ABLAPL-
47089/201/20.05.202 COURT Dtd. t
04 4 2497/202 S SINGH C.0. 4o, 2 12024-05- No-
16 2)




Order (Sea
ABLAPL-
47090/201|20.05.202 COURT Dtd. t
10 o4 4 2435/202 KC PANDA NO. 2 5024-05- No—
16 2)
Order (Sea
ABLAPL-
47091/201/20.05.202 COURT Dtd. t
11 24 4 2739/202 KK NATH NO. 2 2024-05- No-
16 2)
Order (Sea
ABLAPL-
47092/201(20.05.202 COURT Dtd. t
12 54 4 2662/202 B DAS NO. 2 5024-05- BAIL-2 No—
16 8)
Order (Sea
ABLAPL-
47093/201/20.05.202 COURT Dtd. t
13 24 4 2521/202 RR DAS NO. 2 2024-05- No-
16 8)
Order (Sea
ABLAPL-
47094/20120.05.202 COURT Dtd. t
14 |, . 2470/202 PK MISHRA vo. 2 |l2o24-05- No-
16 8)
Order (Sea
ABLAPL-
47095/201/20.05.202 COURT Dtd. t
15 10, 4 2447/202 L ACHARI No. 2 2024-05- No-
16 8)
Order (Sea
L6 [47096/20 20.05.202 57000 lex COURT  |Dtd. aario1 |t
24 4 MOHANTY NO. 2 2024-05- No-
4
16 4)
Order (Sea
ABLAPL-
47097/201/20.05.202 COURT Dtd. t
L7 24 4 2288/202 RK NAIK NO. 2 2024-05- No-
16 4)
Order (Sea
ABLAPL-
47098/20|20.05.202 COURT Dtd. t
18 24 4 2265/202 KS SAHU NO. 2 2024-05- No-
16 4)
Order (Sea
ABLAPL-
47099/20|20.05.202 COURT Dtd. t
19 24 4 2188/202 PS DAS NO. 2 2024-05- No-
16 4)
(Sea
ABLAPL-
47100/20|20.05.202 BR COURT t
20 24 4 3057/202 SENAPATI NO. 2 BATL-2 No-
4
11)
Order (Sea
,q [47101/2020.05.202 12“;’;2%02 MK COURT  |Dtd. t
24 4 4 MOHANTY NO. 2 2024-05- No-
15 11)
ABLAPL- Order (Sea
22 31102/20 20'05'202 2724/202 B SINGH ;gURg Dtd. t
4 . 2024-05- No-




| 16 11)
Order (Sea
47103/20 |20.05.202 ABLAPL- |BICHITRA COURT  |Dtd. t
23 oa 4 2666/202 [NARAYANA |C. NG. 2 2024-05— No-
4 SATAPATHY le 11)
Order (Sea
ABLAPL-
47104/201(20.05.202 COURT Dtd. t
24 o4 4 i272/202 MR SAHOO |[C. NG. 2 2024-05— |[PAIL 2 No-
16 9)
Order (Sea
,s [47105/2020.05.202 ggii?zoz R. K. . COURT  |Dtd. t
24 4 MALLICK : NO. 2 2024-05- No-
4
17 9)
Order (Sea
,¢ |47106/20 |20.05.202 22225202 COURT  |Dtd. t
24 4 MAHAPATRA NO. 2 2024-05- No-
4
16 9)
Order (Sea
ABLAPL-
47107/20/20.05.202 COURT Dtd. t
27 o4 . i237/202 PK DAS C. No. 2 2024-05— BAIL-2 No—
16 9)
Order (Sea
BLAPL-
47108/20/20.05.202 D. K. COURT Dtd. t
28 24 4 2203/202 JENA C- NO. 2 2024-05- [BALIL 2 No-
17 7)
Order (Sea
ABLAPL-
47109/20/20.05.202 COURT Dtd. t
29 24 4 i140/202 N SAHOO C. NG. 2 2024-05- No-
16 7)
_ Order (Sea
50 |47110/20 20.05.202 ??gzj’goz BISWARANJ | COURT  |Dtd. t
24 4 AN DALATI : NO. 2 2024-05- No-
4
16 7)
Order (Sea
47111/20 120.05.202 ABLAPL- |SIBA COURT  |Dtd. t
31 4849/202 |PRASAD C.
24 4 A SAHOO NO. 2 2024-05- No-
16 7)
Order (Sea
ABLAPL-
47112/20120.05.202 COURT Dtd. t
32 o4 . 2927/202 S NAYAK C. NG. 2 2024-05- No-
16 7)
Order (Sea
ABLAPL-
47113/20/20.05.202 COURT Dtd. t
33 o1 4 1855/202 MK SAHU C. NO. 2 2024-05— BAIL-1 No-
16 3)
Order (Sea
ABLAPL-
47114/201/20.05.202 COURT Dtd. t
34 o4 4 2839/202 N SAHOO C. NG. 2 2024-05- No-
16 3)
47115/20/20.05.202 |ABLAPL- COURT Order (Sea
35 1oy 4 4049/202 [P SINGH  C. NO. 2 |Dtd. BAIL-1 1,




4 2024-05- No-
16 2)
Order (Sea
BLAPL-
47116/20/20.05.202 COURT Dtd. t
36 |5, . 3309/202 RN ROUT  |[C. No. 2 |20pa—os- [BAIL-1 |
16 5)
Order (Sea
BLAPL-
47117/20120.05.202 COURT Dtd. t
37 o4 4 2690/202 BP TUNGA |[C. NG. 2 2024-05— No-
16 5)
Order (Sea
BLAPL-
47118/201/20.05.202 COURT Dtd. t
38 s 4 2698/202 PK MISHRA |[C. NG. 2 2024-05— |[PAIL 1 No-
16 6)
Order (Sea
49 [47119/2020.05.202 2;253202 KAMIL . COURT  |Dtd. t
24 4 . RASHID : NO. 2 2024-05- No-
16 0)
Order (Sea
BLAPL-
47120/20/20.05.202 COURT Dtd. t
40 o4 4 i875/202 MR SAHOO |[C. NG. 2 2024-05— No-
16 6)
Order (Sea
BLAPL- COURT
g1 [#7121/20120.05.202 1,569,502 |8 Das c.o. [No. 2 [Pt< BATIL-2 |°
24 4 4 oD 2024-05- No-
16 10)
Order (Sea
49 47122/20120.05.202 22253202 AK c ;gURg Dtd. t
24 4 A MOHANTY : OLb 2024-05- No-
16 10)
Order (Sea
BLAPL- COURT
43 47123/2020.05.202 2805/202 |BK DALAI C. NO. 2 btd. t
24 4 4 oLD 2024-05- No-
16 10)
Order (Sea
44 [47124/20(20.05.202 2??5202 J . ;gURg Dtd. t
24 4 A MAHAPATRA |7~ OLb 2024-05- No-
16 10)
Order (Sea
BLAPL- COURT
g5 (47125/20120.05.202 15000 /502 Nk ROUT  |c.0. NO. 2 Pt BATL-2 |©
24 4 A oLD 2024-05- No-
16 12)
Order (Sea
46 47126/20(20.05.202 22??3202 MK . ;gURg Dtd. t
24 4 4 MOHANTY : OLb 2024-05- No-
16 12)
Order (Sea
47 (47127720 20.05.202 000 G - CoOR7 [pta aarin |t
24 4 A JAYASINGH |~° OLb 2024-05- No-
16 10)
|48 |47128/20|20.05.202 BLAPL- |PK JENA [C. ICOURT  |Order BAIL-2 |(Sea




24 4 2567/202 NO. 2 Dtd. t
4 OLD 2024-05- No-
16 8)
Order (Sea
ABLAPL- |PRASANT COURT
g9 [27129/20120.05-202 I5516/202 xumar wo. 2 5% leatL-z |-
4 BARIK OLD 16 11)
Order (Sea
BLAPL- COURT
50 47130/201|20.05.202 2870/202 M BARAL NO. 2 Dtd. t
24 4 4 OLD 2024-05- No-
16 11)
Order (Sea
ABLAPL- |SK COURT
51 47131/20([20.05.202 4865/202 |SAMANTARA NO. 2 btd. c
24 4 4 v OLD 2024-05- No-
16 11)
Order (Sea
ABLAPL-
47132/201/20.05.202 COURT Dtd. t
52 g 4 2862/202 PS DAS NO. 2 |2024-05- No-
16 11)
Order (Sea
ABLAPL-
47133/201/20.05.202 COURT Dtd. t
53 |, 4 2861/202 KC PANDA No. 2 |2024-05- [BAIL-2 |
16 12)
_ Order (Sea
54 [47134/2020.05.202 [Foecto Iex COURT  |Dtd. aarin |t
24 4 4 MOHANTY NO. 2 2024-05- No-
16 12)
Order (Sea
BLAPL-
47135/201/20.05.202 COURT Dtd. t
55 |, 4 i434/202 BB ROUT NO. 15 |2024-05- [BAIL-2 |
17 7)
Order (Sea
BLAPL-
47136/20|20.05.202 COURT Dtd. t
56 |5, 4 2244/202 SK MISHRA No. 15 |2024-05- [BAIL-1 o _
16 3)
Order (Sea
ABLAPL-
47137/201/20.05.202 COURT Dtd. t
= 24 4 2859/202 JP KAR NO. 2 2024-05- No-
16 3)
Order (Sea
ABLAPL-
47138/20|20.05.202 COURT Dtd. t
58 |, 4 2858/202 SK NAYAK No. 2 |2024-05- [BAIL-1 |o
16 2)
Order (Sea
ABLAPL-
47139/201(20.05.202 COURT Dtd. t
59 |, 4 2857/202 RN PANDA No. 2 |202a—05- No—
16 2)
Order (Sea
ABLAPL-
47140/201|20.05.202 COURT Dtd. t
60 |, 4 2851/202 S BARIK No. 2 |2024-05- [BAIL-1 |
16 6)




Order (Sea
ABLAPL-
47141/201|20.05.202 COURT Dtd. t
6l o4 4 3848/202 RK BARIK |C. NO. 2 5024-05- No—
16 6)
Order (Sea
ABLAPL-
47142/201/20.05.202 COURT Dtd. t
62 |, 4 2847/202 R BHOI C. No. 2 |2024-05- [BAIL-1 | =
16 2)
Order (Sea
ABLAPL-
47143/201(20.05.202 COURT Dtd. t
63 1, 4 3846/202 S BARIK [C. No. 2 |2024-05- [BAIL-2 | _
16 7)
Order (Sea
ABLAPL-
47144/201/20.05.202 COURT Dtd. t
64 o4 4 2844/202 S BARIK C. NO. 2 2024-05- No-
16 7)
Order (Sea
o5 |47145/20(20.05.202 i?i??goz HK . COURT  |Dtd. t
24 4 MALLICK . NO. 2 2024-05- No-
4
16 7)
Order (Sea
ABLAPL-
47146/201|20.05.202 COURT Dtd. t
66 o4 4 2840/202 A SUNDAR [C. NO. 2 2024-05- No-
16 7)
Order (Sea
ABLAPL-
47147/20120.05.202 COURT Dtd. t
67 1o, . 2839/202 M DALAI C. No. 2 |2024-05- [BAIL-1 o _
16 2)
Order (Sea
ABLAPL-
47148/201/20.05.202 PK COURT Dtd. t
68 24 4 4837/202 MOHANTY C- NO. 2 2024-05- BAIL-1 No-
4
16 1)
Order (Sea
co 47149/20(20.05.202 2?2?%02 ANTLA . COURT  |Dtd. t
24 4 4 SWAT . NO. 2 2024-05- No-
16 1)
Order (Sea
ABLAPL-
47150/201|20.05.202 COURT Dtd. t
70 |, . 2831/202 L ACHARI [C. No. 2 |2o2a—os- No-
16 1)
Order (Sea
ABLAPL-
47151/20|20.05.202 COURT Dtd. t
71 54 4 2830/202 PK JENA C. NO. 2 2024-05- No-
16 1)
BLAPI— Order (Sea
79 47152/201|20.05.202 2537/202 SATYAPRAK c COURT Dtd. t
24 4 ASH DHAL . NO. 2 2024-05- No-
4
16 1)
ABLAPL- Order (Sea
73 §1153/20 20'05'202 4826/202 |C NAYAK  |C. ;gURg Dtd. t
4 . 2024-05- No-




16 1)
Order (Sea
ABLAPL-
47154/20120.05.202 COURT Dtd. t
74 o4 4 3825/202 PK BARIK NO. 2 2024-05- No-
16 1)
Order (Sea
ABLAPL-
47155/20120.05.202 COURT Dtd. t
75 |5, . 2822/202 MR SAHOO No. 2 |2024-05- No-
16 1)
Order (Sea
ABLAPL-
47156/20120.05.202 COURT Dtd. t
76 04 4 3820/202 MR SAHOO NO. 2 2024-05- BAIL-2 No-
16 10)
Order (Sea
ABLAPL-
47157/201(20.05.202 COURT Dtd. t
77 o4 4 2819/202 PK DAS NO. 2 2024-05- BAIL-1 No-
16 1)
Order (Sea
ABLAPL-
47158/201(20.05.202 COURT Dtd. t
78 o4 4 2818/202 B SINGH NO. 2 2024—05- BAIL-1 No-
16 2)
Order (Sea
Lo [47159/2020.05.202 Zziifgoz MR COURT  |Dtd. t
24 4 ROUTRAY NO. 2 2024-05- No-
4
16 2)
Order (Sea
ABLAPL-
47160/20120.05.202 COURT Dtd. t
80 o4 4 3812/202 PK DAS NO. 2 2024-05- BAIL-1 No-
16 2)
Order (Sea
BLAPL-
47161/201(20.05.202 COURT Dtd. t
81 |,, . 2303/202 PK MISHRA No. 2 |2024-05- No-
16 2)
Order (Sea
BLAPL-
47162/20120.05.202 COURT Dtd. t
82 o4 4 2397/202 SK DAS NO. 2 2024-05- BAIL-2 No-
16 10)
Order (Sea
g3 47163/2020.05.202 ?21353202 ss COURT  |Dtd. t
24 4 A MOHANTY NO. 2 2024-05- No-
16 10)
Order (Sea
ABLAPL- |AMLAN
84 47164/20120.05.202 4868/202 |SHAKTT COURT Dtd. BATL-2 t
24 4 4 PAUL NO. 2 2024-05- No-
16 11)
Order (Sea
gs |47165/2020.05.202 2?17“6)3202 MK COURT  |Dtd. t
24 4 1 MOHAPATRA NO. 2 2024-05- No-
16 11)
86 47166/201(20.05.202 |BLAPL- |MK COURT Order BATL-1 (Sea
24 4 3572/202 MOHAPATRO NO. 2 Dtd. t




4 2024-05- No-
16 4)
Order (Sea
g 47167/20(20.05.202 22253202 MK . COURT  |Dtd. t
24 4 MOHAPATRO . NO. 2 2024-05- No-
4
16 4)
Order (Sea
BLAPL-
47168/20|20.05.202 COURT Dtd. t
88 |, 4 2000/202 HK DASH  [C. No. 2 |2024-05- [BAIL-1 | =
16 1)
Order (Sea
BLAPL-
47169/201(20.05.202 COURT Dtd. t
89 04 4 i777/202 PK JENA C. NO. 2 502405~ No-
16 1)
Order (Sea
BLAPL-
47170/20120.05.202 COURT Dtd. t
90 o4 4 i731/202 AK SAHOO |C. NO. 2 2024-05- No-
16 1)
Order (Sea
BLAPL-
47171/20120.05.202 COURT Dtd. t
91 |, 4 2391/202 AK BEHERA [C. No. 2 2024-05- No-
16 1)
Order (Sea
BLAPL-
47172/20120.05.202 COURT Dtd. t
92 o4 4 2425/202 AP BOSE C. NO. 2 5024-05- No-
14 1)
Order (Sea
BLAPL-
47173/201|20.05.202 COURT Dtd. t
93 o4 4 2790/202 RK BARIK |C. NO. 2 5024-05- No—
16 1)
Order (Sea
ABLAPL- |UNMESH
94 47174/20120.05.202 2564,/202 |CHANDRA c. COURT Dtd. BATL—? t
24 4 4 TENA NO. 2 2024-03- No-
22 12)
Order (Sea
g5 47175/20 (20.05.202 22253202 PK . COURT  |Dtd. t
24 4 4 MOHANTY ) NO. 2 2024-05- No-
16 12)
Order (Sea
BLAPL-
47176/201|20.05.202 COURT Dtd. t
96 o4 4 2649/202 AK RANA C. NO. 2 2024-05- No-
15 12)
Order (Sea
BLAPL-
47177/201(20.05.202 COURT Dtd. t
97 o4 4 2702/202 SK BISWAL |C. NO. 2 202405~ No—
16 12)
Order (Sea
og |47178/20(20.05.202 25‘2’53202 BB . COURT  |Dtd. t
24 4 4 MALLICK . NO. 2 2024-05- No-
16 12)
199 |47179/20|20.05.202 BLAPL- |B SAHOO [C. (COURT  |order (Sea




24 4 4727/202 NO. 2 Dtd. t
4 2024-05- No-
16 12)
Order (Sea
10 47180/20 20.05.202 22207 s COURT  |Dtd. N:
0 24 4 PASAYAT NO. 2 2024-05- No-
4
16 8)
CRLMC— Order (Sea
10 |47181/201/20.05.202 3399/202 LAMBODOR COURT Dtd. CRIMINA |t
1 24 4 ACHARI NO. 11 2024-07- |L MISC |No-
3
29 3)
Order CRIMINA | (Sea
10 [47182/20/20.05.202 |CRLREV- H.K. DAS COURT Dtd. L t
2 24 4 386/2023 |7 NO. 5 2024-07- |REVISIO |[No-
31 N 1)
CRILMC— Order (Sea
10 |47183/20120.05.202 1896/202 R.K. COURT Dtd. CRIMINA |t
3 24 4 MALLICK NO. 5 2024-05- |L. MISC |No-
4
16 7)
Order (Sea
10 |47184/20|20.05.202 |CRLMC- ;ﬁﬂiESH COURT  |Dtd. t
4 24 4 990/2024 DWIVEDY NO. 15 |2024-09- No-
04 7)
CRILMC— Order (Sea
10 |47185/20120.05.202 5212/202 |G. SAHOO COURT Dtd. CRIMINA |t
5 24 4 : NO. 15 |2024-05- |L. MISC |No-
3
16 5)
CRLMC— Order (Sea
10 |47186/20120.05.202 5212/202 P.N. COURT Dtd. CRIMINA |t
9 24 4 NAYAK NO. 15 2024-05- |L MISC |No-
3
16 5)
Order (Sea
ABLAPL-
10 |47187/20120.05.202 COURT Dtd. t
7 24 4 i077/202 KARMA DAS NO. 2 2024-05- BAIL-2 No-
16 11)
CRLMC— Order (Sea
10 [47188/20120.05.202 1116/202 S. COURT Dtd. CRIMINA |t
8 24 4 MOHANTY NO. 2 2024-05- |L MISC |No-
4
16 7)
CRLMC— Order (Sea
10 |47189/20120.05.202 1492/202 J. COURT Dtd. CRIMINA |t
9 24 4 PARDHAN NO. 2 2024-05- |L MISC |No-
4
16 3)
CRLMC— Order (Sea
11 |47190/20120.05.202 1204/202 K. COURT Dtd. CRIMINA |t
0 24 4 4 TRIPATHY NO. 15 |2024-08- |L. MISC |No-
29 5)
Order (Sea
CRLMC-
11 |47191/20120.05.202 COURT Dtd. t
1 |24 1 L755/202|S. MISHRA NO. 15 |2024-05- No-
16 5)




Order (Sea
11 47192/20120.05.202 (13?%(/3202 222?1;1 COURT  |Dtd. t
2 |24 4 ) i NO. 15 |2024-05- No-
16 5)
CRLMC— Order (Sea
11 147193/20120.05.202 1897/202 |J.P KAR COURT Dtd. CRIMINA |t
3 |24 4 ) P NO. 15 [2024-08- |L MISC |No-
07 7
Order (Sea
11 |a7194/20 |20.05.202 [CRLMC— |SANTOSH COURT  |Dtd. t
4 |24 4 1760/202 |KUMAR NO. 15 |2024-05- No-
4 MAHANTY .
16 7)
Order (Sea
11 [47195/20(20.05.202 ?52?5202 GANESH COURT  |ptd. aari1 |t
5 |24 4 SAHOO NO. 15 |2024-05- No-
4
16 1)
CRLMC— Order (Sea
11 147196/20120.05.202 1703/202 LAMBODOR COURT Dtd. CRIMINA [t
6 24 4 ACHART NO. 15 2024-05- |L. MISC |No-
4
16 6)
Order (Sea
11 47197/20 120.05.202 (1:??1«/:202 DILLIP COURT  |Dtd. t
7 24 4 4 SAMAL NO. 15 2024-05- No-
16 6)
Order (Sea
11 [47198/20 20.05.202 ?;3343202 M.R. COURT  |Dtd. t
8 |24 4 SAHOO NO. 15 |2024-05- No-
4
16 6)
Order (Sea
11 [47199/20 |20.05.202 |CRLMC~ |ASHOK COURT  |Dtd. t
1778/202 |[KUMAR
9 |24 4 NO. 15 |2024-05- No-
4 SWAIN 1
16 6)
Order (Sea
12 47200/20 [20.05.202 [30e27  |GANESH COURT  |Dtd. aario1 |t
0 24 4 4 SAHOO NO. 2 2024-05- No-
16 1)
Order (Sea
12 147201/20 20.05.202 o0 [RITA COURT  |Dtd. mancH |t
1 |24 4 SINGH NO. 2 |2024-07- No-
3 1
03 1)
CRLMC— Order (Sea
12 147202/20120.05.202 1892/202 A. COURT Dtd. CRIMINA [t
2 24 4 MOHANTY NO. 2 2024-05- |L MISC |No-
4
16 7)
Order (Sea
12 [47203/20120.05.202 ?7{%3202 M. COURT  |Dtd. t
3 |24 4 MOHANTY NO. 2 |2024-05- No-
4
16 7
12 47204/20 [20.05.202 7077 e covrr (0reT | |i%ed
4 |24 4 3 JAYSHING NO. 2 |oo53-0se Moo




08 9)
Order (Sea
12 47205/20 120.05.202 igg?f;oz GANESH . COURT  |Dtd. t
5 24 4 ) SAHOO : NO. 2 |2024-05- No-
16 9)
12 47206/20 |20.05.202 |CREMC- COURT giger CRIMINA t<5ea
6 24 4 2064/202 D. SAMAL |C. NO. 15 |2024-07- |L MISC |No-
30 2)
Order (Sea
12 47207/20120.05.202 ??225202 GANESH . COURT  |Dtd. t
7 24 4 ) SAHOO : NO. 2 |2024-03- No-
15 2)
12 47208/20 |20.05.202 CREMCT COURT giier CRIMINA ésea
8 |24 4 1725/202 |JINU RANT [C. NO. 15 |2024-05- |L MISC |No-
4
08 6)
Order (Sea
12 47209/20 20.05.202 [oeeio s . COURT  |Dtd. aarin |t
9 |24 4 ) CHOUDHURY |~° NO. 15 |2024-05- No-
16 12)
Order (Sea
13 147210/20120.05.202 ‘WA- P K C COURT Dtd. WRIT t
0 24 4 551/2024 [MOHANTY ) NO. 15 2024-05- |APPEAL |No-
15 5)
Order (Sea
13 [47211/20/20.05.202 |CMAPL- |B.K. . COURT  |Dtd. t
1 |24 4 89/2024 |PANDA : NO. 15 |2024-05- No-
17 5)
Order (Sea
13 [47212/20(20.05.202 iggésgoz A. . COURT  |ptd. aari1 |t
2 24 4 MOHANTY . NO. 2 2024-07- No-
4
04 6)
WRIT
WP (C) - Order BRANCH (Sea
13 147213/20120.05.202 39868/20 KANTHAMAN C COURT Dtd. (DIVISI |t
3 24 4 23 I SAHOO . NO. 2 2024-05- |ON No-
14 BENCH- 105)
1)
WRIT
WP (C) - Order BRANCH (Sea
13 147214/20120.05.202 42783/20 KANTHAMAN COURT Dtd. (DIVISI |t
Y 4 s I SAHOO NO. 2 |2024-05- |oN No-
14 BENCH- |111)
2)
WRIT
WP (C) - Order BRANCH (Sea
13 147215/20120.05.202 42785/20 KANTHAMAN COURT Dtd. (DIVISI |t
5 |24 4 s I SAHOO NO. 2 |2024-05- |oN No-
14 BENCH- |111)
2)




WRIT

WP (C) - Order BRANCH (Sea
13 |47216/20/20.05.202 12305/20 G.R. COURT Dtd. (DIVISI |t
6 |24 4 54 PATRA NO. 2 2024-05- |ON No-
17 BENCH- |111)
2)
WRIT
WP (C) - Order BRANCH (Sea
13 147217/201(20.05.202 42786/20 B K COURT Dtd. (DIVISI |t
7 |24 4 3 PARDHI NO. 2 2024-05- |ON No-
14 BENCH- |111)
2)
WRIT
WP (C) - Order BRANCH (Sea
13 |47218/201(20.05.202 39728/20 T.K. COURT Dtd. (DIVISI |t
8 |24 4 23 NAYAK NO. 2 2024-05- |ON No-
17 BENCH- |104)
1)
WRIT
WP (C) - Order BRANCH (Sea
13 147219/201(20.05.202 42786/20 KANTHAMAN COURT Dtd. (DIVISI |t
9 |24 4 3 I SAHOO NO. 2 2024-05- |ON No-
14 BENCH- |111)
2)
WRIT
14 |47220/20(20.05.202 "2 ()~ COURT gijer ?gﬁgggl ésea
0 |24 4 ;2728/20 S. BISWAL NO. 2 2024-05- |ON No-
17 BENCH- |104)
1)
WRIT
WP (C) - Order BRANCH |(Sea
14 |47221/201(20.05.202 29714/20 D.D. COURT Dtd. (DIVISI |t
1 |24 4 55 MOHANTY NO. 2 2024-05- |ON No-
17 BENCH- |121)
3)
WRIT
Order BRANCH (Sea
14 |47222/201(20.05.202 |[WP(C)- |KANTHAMAN COURT Dtd. (DIVISI |t
2 24 4 763/2024 |I SAHOO NO. 2 2024-05- |ON No-
14 BENCH- |102)
1)
WRIT
WP (C) - Order BRANCH (Sea
14 147223/201(20.05.202 12656/20 R.CH. COURT Dtd. (DIVISI |t
3 |24 4 54 ROUT NO. 2 2024-05- |ON No-
17 BENCH- |114)
2)
WRIT
Order (Sea
WP (C) - BRANCH
14 |47224/20120.05.202 COURT Dtd. t
P 4 §i776/20 I PANDA NO. 2 |2024-05- éEIVISI No-
17 115)

BENCH-




2)

WRIT
WP (C) - Order BRANCH (Sea
14 |47225/20|20.05.202 [0 20 oo [P.K. c COURT |Dtd. (DIVIST |t
5 |24 4 S SWATIN : NO. 2 |2024-05- |ON No-
17 BENCH- |114)
2)
WRIT
WP (C) - Order BRANCH (Sea
14 147226/20|20.05.202 |17 o0 oo P.K. c COURT  |Dtd. (DIVIST |t
6 24 4 S SWATIN : NO. 2 |2024-05- |ON No-
17 BENCH- |114)
2)
WRIT
14 (47227/20 20.05.202 |"2{S)" covrr  [pra. %§?$§§I o
7 |24 4 §i783/20 T PANDA  |C. NO. 2 |2024-05- |ON No-
17 BENCH- |115)
2)
WRIT
14 147228720 |20.05.202 |WELC)~ COURT gijer %gﬁgggz ésea
8 |24 4 §i784/20 T PANDA  |C. NO. 2 |2024-05- |ON No-
17 BENCH- |115)
2)
WRIT
WP (C) - Order BRANCH |(Sea
14 47229/2020.05.202 1o 00 |T.K. . COURT  |Dtd. (DIVIST |t
9 |24 4 S NAYAK : NO. 2 |2024-05- |ON No-
17 BENCH- |114)
2)
WRIT
WP (C) - Order BRANCH |(Sea
15 147230/20|20.05.202 |J7o7 " |TAPAN KU. | COURT  |Dtd. (DIVIST |t
0 24 4 5 NAYAK : NO. 2 |2024-05- |ON No-
17 BENCH- |116)
2)
WRIT
WP (C) - Order BRANCH |(Sea
15 |47231/20(20.05.202 |7 o0 0 |T.K. c COURT  |Dtd. (DIVIST |t
1 |24 4 o NAYAK : NO. 2 |2024-05- |ON No-
17 BENCH- |114)
2)
WRIT
Order BRANCH (Sea
15 [47232/20120.05.202 ?gég%;zo s K . ;gURg Dtd. (DIVIST |t
2 |24 4 o BEHERA : oim 2024-06- |ON No-
20 BENCH- |116)
2)
Order WRIT (Sea
15 |47233/20(20.05.202 ?géii;zo R.CH. c ;gURg Dtd. BRANCH |t
3 |24 4 S ROUT : oim 2024-05- |(DIVISI |No-
17 ON 114)




BENCH-

2)
Order (Sea
15 |47234/2020.05.202 |ITA- TAPAN KU. ;gURg Dtd. Eéﬁglo t
4 |24 4 17/2008 |NAYAK ’ 2024-05- No-
OLD N
17 5)
WRIT
Order BRANCH (Sea
15 [47235/20120.05.202 qugzi(g:)e/zo D.D. ;gURg Dtd. (DIVISI |t
5 24 4 24 MOHANTY OL].D 2024-05- |ON No-
17 BENCH- |112)
2)
Order (Sea
15 [47236/20|20.05.202 |ITA- TAPAN KU. ;gURg Dtd. t
6 |24 4 12/2009 |NAYAK s 2024-05- No-
17 112)
WRIT
Order BRANCH (Sea
15 147237/20120.05.202 ?56((6:)2/20 TAPAN KU. IC\:ISUR;J; Dtd. (DIVISI |t
7 24 4 24 NAYAK OL]E) 2024-05- |ON No-
17 BENCH- |114)
2)
WRIT
Order BRANCH (Sea
15 47238/2020.05.202 ?53((9:)2/20 G.R. ;gURg Dtd. (DIVISI |t
8 24 4 24 PATRA OL].D 2024-05- |ON No-
17 BENCH- |111)
2)
WRIT
Order BRANCH (Sea
15 [47239/20 120.05.202 ?57(?1/20 B K ;gURg Dtd. (DIVISI |t
9 |24 4 o MOHARANA s 2024-05- |ON No-
17 BENCH- |115)
2)
WRIT
Order BRANCH (Sea
WP (C) - COURT
16 [47240/20120.05.202 Dtd. (DIVISI |t
> s p §i738/20 R CH ROUT 1;%.3 3 eoi s lon .
17 BENCH- |115)
2)
WRIT
Order BRANCH (Sea
16 47241/20120.05.202 "53(?5/20 G.R. EgURg Dtd. (DIVIST |t
1 |24 4 o PATRA s 2024-05- |ON No-
17 BENCH- |111)
2)
WRIT
Order BRANCH (Sea
16 [47242/20120.05.202 "53(?2/20 G.R. EgURg Dtd. (DIVIST |t
2 |24 4 o PATRA s 2024-05- |ON No-
17 BENCH- |111)

2)




Order (Sea
16 |47243/20 [20.05.202 ?52((63)9/20 BISWAJIT |, FOURT |pta. ancH |t
3 24 4 24 PARIDA : OL].D 2024-05- 7 No-
17 18)
WRIT
Order BRANCH |(Sea
16 147244/20 (20.05.202 251(8;/20 LAXMIDHAR COORT [pta (DIVIST |t
4 |24 4 b MOHANTY oim 2024-05- |ON No-
13 BENCH- |116)
2)
Order (Sea
WP (C) - COURT WRIT
16 147245/2020.05.202 12261/20 |D. BISWAL [C. vo. 3 |DF BRANCH- |-
5 |24 4 > onm 2024-05- | No-
17 18)
Order (Sea
WP (C) - COURT WRIT
16 147246/20120.05.202 12782/20|J P KAR C. NO. 3 bed. BRANCH- c
6 24 4 Ja oim 2024-05- |, No-
17 38)
Order (Sea
16 47247/2020.05.202 121607 I x . coO%Y |pa. e |t
7 |24 4 MOHAPATRA |~ ° : 2024-05- No-
24 OLD 4
17 38)
Order (Sea
WP (C) - COURT WRIT
16 147248/20120.05.202 12246/20 |H.K. DASH |C. NO. 3 bed. BRANCH- t
8 24 4 Ja oim 2024-05- | No-
17 18)
Order (Sea
WP (C) - COURT WRIT
16 147249/20120.05.202 119649/50 |y k ROUT [c.0. [NO. 3 |DF9: BRANCH- |-
9 24 4 4 onm 2024-05- | No-
17 13)
Order (Sea
17 |47250/20 |20.05.202 ?52(2;/20 M.R. . CoORY [pta e |t
0 24 4 i SAHOO : oim 2024-05- | No-
17 18)
_ Order (Sea
17 |47251/20 |20.05.202 T’fgégé/zo AUROBINDA |, FoUT |pta. e |t
1 24 4 24 SAHOO : OL].D 2024-05- 8 No-
17 42)
Order (Sea
17 147252/20 |20.05.202 "1”52(%/20 M.R. . COORT [pta mrancr |t
2 |24 4 i SAHOO : omm 2024-05- |- No-
17 18)
PRADIPTA Order (Sea
17 147253/20 |20.05.202 ?528)3/20 KUMAR FoUT |pta. e |t
3 |24 4 i PATTANAYA oim 2024-05- | No-
K 17 30)
Order (Sea
17 147254/2020.05.202 ;2 ()7 .. - FoORY |pta. e |t
4 |24 4 24 SAHOO : oim 2024-05- | No-
17 18)
117 |47255/20|20.05.202 WP(C)- |K P c. ICOURT  |Order WRIT | (Sea




5 24 4 12623/20 | BEHERA NO. 3 Dtd. BRANCH- 't
24 OLD 2024-05- |3 No-
17 13)
Order (Sea
17 |47256/20 |20.05.202 ?52“5:)3/20 M.R. co R [pea. e |t
6 |24 4 o SAHOO s 2024-05- |7 No-
17 18)
Order (Sea
WP (C) - COURT WRIT
L7 147257/20120.05.202 15,56/501 |p BISWAL vo. 3 Dt BRANCH- |
7 |24 4 : s 2024-05- |7 No-
16 10)
Order (Sea
WP (C) - COURT WRIT
17 147258/20120.05.202 1,510 50 [k. pARIDA No. 3 |Ptd- BRANCH- |C
8 |24 4 o s 2024-05- |7 No-
17 18)
Order (Sea
17 47259/20 120.05.202 (2381333202 R C COURT  |Dtd. t
9 |24 4 ; MUDULT NO. 1  |2024-05- No-
16 18)
Order (Sea
WP (C) - WRIT
18 47260720 120.05.202 COURT  |Dtd. t
| . 2;594/20 M. NATK vo. 1 |po2s-12- ];RANCH oo
14 12)
Order (Sea
18 |47261/20 |20.05.202 ?52(82/20 A.P. COURT  |Dtd. mancH |t
1 |24 4 o SAHOO NO. 1 [2024-05- |3 No-
17 18)
Order (Sea
18 [47262/20[20.05.202 [SONTC~ |PRAVAT COURT  |Dtd. t
3701/202 |KUMAR
2 24 4 ; et NO. 1  |2024-05- No-
16 18)
Order (Sea
18 |47263/20 |20.05.202 ?52(8)2/20 A.P. COURT  |Dtd. e |t
3 |24 4 o SAHOO NO. 1 |2024-05- | No-
17 18)
Order (Sea
18 |47264/20 120.05.202 gglﬁ(/:zoz R K COURT  |Dtd. t
4 24 4 4 MOHABHOI NO. 1 2024-05- No-
16 18)
18 (47265720 |20.05.202 |SONTC~ COURT giier CONTEMP ésea
5 |24 4 2056/202 S P SAHOO NO. 1  |2024-06- |T No-
28 5)
Order Sea
18 |47266/20 20.05.202 gggf?;oz PN COURT  |Dtd. CONTEMP t<
6 |24 4 ; NO. 1  |2024-05- |T No-
17 5)
Order (Sea
18 [47267/20 120.05.202 gggf?zoz TAPAN COURT  |Dtd. t
7 |24 4 ; SWAIN NO. 1  |2024-05- No-
17 5)




Order (Sea
WP (C) - WRIT
18 [47268/20 20.05.202 COURT  |Dtd. t
8 24 4 ;i534/20 B.SAMAL NO. 1 2024-05- ];RANCH— No—
17 9)
CONTC— Order (Sea
18 147269/20120.05.202 3295/202 RANJIT COURT Dtd. CONTEMP |t
9 |24 4 SAMAL NO. 1  |2024-05- |T No-
4
17 a)
Order (Sea
19 (47270720 |20.05.202 [CONTC~ |ACHYUTANA COURT  |Dtd. t
0 |24 4 3926/202 NDA NO. 1 |2024-05- No-
4 PATTANATK .
17 4)
Order (Sea
19 147271/20 |20.05.202 ?52((13)9/20 A.P. COURT  |Dtd. e |t
1 24 4 24 SAHOO NO. 1 2024-05- 7 No-
17 18)
Order (Sea
19 47272/20 120.05.202 |CONTC—  |TAPAN COURT  |Dtd. t
2 |24 4 943/2024 |SWATN NO. 1 |2024-05- No-
17 18)
Order (Sea
19 147273/20 |20.05.202 ?52((33)2/20 M.R. COURT  |Dtd. e |t
3 24 4 24 SAHOO NO. 1 2024-05- 7 No-
17 18)
Order (Sea
WP (C) - WRIT
19 47274/20 120.05.202 COURT  |Dtd. t
4 54 4 §i231/20 K. PARIDA NO. 1 2024-05- S)RANCH No-
17 18)
CONTC— Order (Sea
19 47275/20 20.05.202 000 0 | COURT  |Dtd. CONTEMP |t
5 24 4 ; NO. 1  |2024-05- |T No-
17 4)
Order (Sea
19 |47276/20 |20.05.202 ?52(22/20 M.R. COURT  |Dtd. e |t
6 24 4 24 SAHOO NO. 1 2024-05- 7 No-
17 18)
Order (Sea
19 (47277720 |20.05.202 |CONTCT  |HIMANSHU COURT  |Dtd. t
3912/202 |SEKHAR
7 |24 4 ; S Da NO. 1  |2024-05- No-
16 18)
Order (Sea
19 47278/20 20.05.202 ;2 15)7 Iz.c. COURT  |Dtd. e |t
8 24 4 24 MUDULT NO. 1 2024-05- 7 No-
17 18)
Order (Sea
19 [47279/20 120.05.202 iggg%oz TAPAN COURT  |Dtd. t
9 |24 4 ) SWAIN NO. 1 |2024-05- No-
17 18)
20 [47280/20|20.05.202 "B~ b g, courT Order WRIT (Sea
0 |2a 4 12156/20 MOHANTY NO. 1 Dtd. BRANCH- |t
24 : 2024-05- |6 No-




16 35)
CONTC— Order (Sea
20 147281/201(20.05.202 4009/202 NIRANJAN COURT Dtd. t
1 24 4 4 ROUT NO. 1 2024-05- No-
17 35)
Order (Sea
20 47282/20 [20.05.202 ngz(g)/zoz S.K. COURT  |Dtd. e |t
2 24 4 3 PARDHAN NO. 1 2024-05- 7 No-
17 44)
CONTC— Order (Sea
20 147283/20120.05.202 4007/202 NIRANJAN COURT Dtd. t
3 24 4 4 ROUT NO. 1 2024-05- No-
17 44)
CONTC— Order (Sea
20 (47284/201(20.05.202 4010/202 NIRANJAN COURT Dtd. t
4 24 4 4 ROUT NO. 1 2024-05- No-
17 44)
Order (Sea
20 47285/20|20.05.202 22?3202 A. K. COURT  |Dtd. t
5 24 4 4 BEHERA NO. 1 2024-05- No-
16 44)
Order (Sea
WP (C) - WRIT
20 |47286/201(20.05.202 COURT Dtd. t
6 24 4 ;i646/20 P CH DAS NO. 1 2024-05- ];RANCH No—
17 13)
Order (Sea
20 |47287/201(20.05.202 |RSA- BIKRAM COURT Dtd. SECOND |t
7 24 4 513/2016 |BEHERA NO. 1 2024-05- |APPEAL |No-
17 5)
Order (Sea
WP (C) - WRIT
20 147288/201(20.05.202 COURT Dtd. t
8 24 4 ;8343/20 S K RATH NO. 1 2024-05- ]A?;RANCH No—
17 38)
Order (Sea
20 |47289/201(20.05.202 |RSA- D. SAMAL COURT Dtd. SECOND |t
9 24 4 514/2016 | ° NO. 1 2024-05- |APPEAL |No-
17 5)
Order (Sea
BLAPL-
21 147290/201(20.05.202 COURT Dtd. t
0 24 4 ;§599/2O S K PAL NO. 1 2024-05- BAIL-1 No-
17 3)
Order (Sea
21 |47291/201(20.05.202 |RSA- DILLIP COURT Dtd. SECOND |t
1 24 4 513/2016 |SAMAL NO. 1 2024-05- |APPEAL |No-
17 5)
Order (Sea
BLAPL-
21 147292/201(20.05.202 COURT Dtd. t
2 |24 1 $2644/20]S K PAL NO. 3 |2024-05- PATLTZ o
17 8)
21 |47293/201(20.05.202 |RSA- A.K. COURT Order (Sea
3 24 4 552/2023 BISWAL NO. 3 Dtd. t




2024-05- No-
17 8)
Order (Sea
21 |47294/201(20.05.202 |RSA- COURT Dtd. t
4 |24 4 552/2023 P+ NAYAK [C. NO. 3 |2024-05- No-
17 8)
Order (Sea
WP (C) - WRIT
21 |47295/201(20.05.202 COURT  |Dtd. t
P 4 22353/20 A. SAHOO |[C. NO. 3 2024-05- ];RANCH No-
17 42)
Order (Sea
21 [47296/20 |20.05.202 |J7 €07 |auroBTNDA | COURT  |Dtd. e |t
6 24 4 ) SAHOO : NO. 3 [2024-05- |/ No-
17 42)
Order (Sea
BLAPL-
21 147297/20/20.05.202 COURT  |Dtd. t
7 |24 1 2360/2025 DASE €0+ Iyo. 3 |2024-05- No-
15 42)
PRADIPTA Order (Sea
21 |47298/20 |20.05.202 121507 Ikumar COURT  |Dtd. e |t
8 24 4 24 PATTANAYA NO. 3 2024-05- 8 No-
K 17 42)
PRADIPTA Order (Sea
21 47299/20 [20.05.202 qugzig())/zo KUMAR COURT  |Dtd. e |t
9 24 4 24 PATTANAYA NO. 3 2024-05- 8 No-
K 17 42)
Order (Sea
22 47300/20 [20.05.202 ?57(2)2/20 P.K. . COURT  |Dtd. e |t
0 24 4 ” HAZARY : NO. 3 [2024-05- |/ No-
17 38)
Order (Sea
22 (47301720 |20.05.202 |"E(©) SURENDRA COURT  |Dtd. WRIT e
12596/20 KUMAR C. BRANCH-
1 24 4 NO. 3 |2024-05- No-
24 SAHOO 2
17 9)
Order (Sea
WP (C) - WRIT
22 147302/201(20.05.202 COURT  |Dtd. t
P . 51417/20 T. SWAIN [C. No. 3 |2o2a—os- ]iRANCH No-
17 30)
WPC (OAC) Order (Sea
22 147303/20(20.05.202 |- COURT  |Dtd. oA t
3 |24 4 2946/201 [°+ MISHRA C. NO. 3  |2024-05- |Branch |No-
5 09 1)
Order (Sea
22 |47304/20 [20.05.202 ["FCIORCY T COURT  |Dtd. oA t
4 24 4 : : NO. 3 2024-05- |Branch |No-
127/2018
15 1)
Order (Sea
WP (C) - WRIT
22 147305/201(20.05.202 COURT |Dtd. t
5 |oa 4 §i363/20 J. DAS C. NO. 3 |2024-05- ISRANCH No-
17 42)
22 |47306/20|20.05.202 [WP(C)- |A.P c. ICOURT  |Order WRIT | (Sea




6 |24 4 12206/20 |SaHOO NO. 3 |ptd. BRANCH- |t
24 2024-05- |7 No-
17 18)
Order (Sea
22 47307/20 [20.05.202 ngz(gz)/zo M.R. COURT  |Dtd. e |t
7 |24 4 o SAHOO NO. 3 [2024-05- |7 No-
16 35)
Order (Sea
22 47308/20 [20.05.202 ?51(2)7/20 M.R. COURT  |Dtd. e |t
8 |24 4 o SAHOO NO. 3 |2024-05- |7 No-
16 35)
Order (Sea
22 47310/20 [20.05.202 ?59((;)5/20 B.K. COURT  |Dtd. e |t
9 |24 4 o SAHOO NO. 3 [2024-05- |3 No-
16 27)
Order (Sea
23 [47311/20(20.05.202 ?51(2)3/20 M.R. COURT  |Dtd. e |t
0 |24 4 o SAHOO NO. 3 |2024-05- |7 No-
16 35)
Order (Sea
23 47312/20 [20.05.202 qugl(gz)a/zo M.R. COURT  |Dtd. e |t
1 |24 4 o SAHOO NO. 3 [2024-05- |7 No-
16 35)
Order (Sea
WP (C) - WRIT
23 47313/20(20.05.202 COURT  |Dtd. t
> 24 4 ;i381/20 J.P. KAR NO. 3 2024-05- ];RANCH No-
17 42)
Order (Sea
23 |47314/20 [20.05.202 ?52(2)9/20 P.K. COURT  |Dtd. e |t
3 24 4 24 MOHANTY NO. 3 2024-05- 7 No-
17 18)
Order (Sea
BLAPL-
23 147315/20(20.05.202 COURT  |Dtd. t
4 24 4 1782/202 A MOHANTY NO. 3 2024-05- BATIL-1 No-
15 5)
Order (Sea
ABLAPL-
23 147316/20[20.05.202 COURT  |Dtd. t
2 |ra . 2771/202 T.R. DAS o 3 looga-os- [BAIL=2 |-
15 7)
Order (Sea
23 147317/20(20.05.202 ZZ?E‘S%OZ TR, Das COURT  |Dtd. t
6 |24 4 ) ‘R NO. 3 |2024-05- No-
15 7)
WRIT
Order (Sea
23 147318/20(20.05.202 Eégé/zo R.K. COURT  |Dtd. ?i?gggl t
7 |24 4 BARIK NO. 3 |2022-04- No-
14 13 ON 114)
BENCH)
23 147320/20(20.05.202 |CRLREV- |S R COURT giier ERIMINA ésea
8 |24 4 143/2024 |TRIPATHY NO. 8 [ o erursio e




| 17 N 4)
Order (Sea
WP (C) - WRIT
23 147321/201(20.05.202 COURT Dtd. t
5 loa 4 12902/20 L. PANDA C. NO. 8 2024-05- ?RANCH— No-
15 14)
Order (Sea
WP (C) - WRIT
24 |47322/20120.05.202 COURT Dtd. t
0 |oa 4 2338/202 G K DASH [C. NO. 8 2024-05- ];RANCH No-
15 29)
Order (Sea
WP (C) - WRIT
24 |47323/20120.05.202 COURT Dtd. t
1 loa 4 ;iou/zo B C PANDA |C. NO. 8 2024-05- ];RANCH No-
16 47)
Order (Sea
24 |47324/20/20.05.202 |TRP(C) - COURT Dtd. t
2 24 4 12/201g M R SAHOO C. NO. 8  |2024-05- No-
17 47)
Order
2824—07— (Sea
24 |47325/20/20.05.202 |TRP(C)- |ABINASH c COURT 05 Tudgem IM.J.cC t
3 24 4 132/2024 |SUNDARAY |~ NO. 11 g U INo-
ent Dtd. 6)
2024-07-
05,
Order (Sea
24 147326/201(20.05.202 |TRP (C) - COURT Dtd. t
4 |24 4 129/2024 M R SAHOO (C. NO. 11 |2024-07- M.J.C No-
05 6)
Order (Sea
24 147327/20120.05.202 2?7“??2“02 SRINIBASH c COURT Dtd. BATL—2 t
5 |24 4 3 MOHANTY : NO. 11 |2023-10- No-
12 12)
Order (Sea
24 47328/20 20.05.202 30000 [P K . COURT  |Dtd. aatin |t
6 |24 4 53 MOHANTY : NO. 11 |2023-10- No-
12 10)
Order (Sea
BLAPL- GYANA COURT
24 147329/20120.05.202 3958/202 RANJAN c. NO. 2 Dtd. t
7 |24 4 1 DHAT, oLD 2024-05- No-
16 10)
Order (Sea
BLAPL- COURT
24 147330/201(20.05.202 4732/202 |AK SAHOO . NO. 2 Dtd. t
8 24 4 4 OLD 2024-05- No-
16 10)
Order (Sea
24 147331/201(20.05.202 BLAPL COURT Dtd. t
2852/202 |B DAS C. NO. 2
9 |24 4 4 oLD 2024-05- No-
16 10)
BLAPL- BRAJA COURT Order (Sea
35 31332/20 20'05'202 4796/202 |[KISHOR C. NO. 2 Dtd. t
4 PANDA OLD 2024-05- No-




| 17 10)
Order (Sea
25 147333/20(20.05.202 qufl(s)/zoz P.K. ;gURg Dtd. gg;CH_ t
1 |24 4 BEHERA : 2024-05- No-
3 OLD 1
16 1)
Order (Sea
BLAPL- |PARTHA COURT
25 |47334/201(20.05.202 3198/202 |SARATHT NO. 2 Dtd. t
2 |24 4 4 DAS oLD 2024-05- No-
17 1)
Order (Sea
BLAPL- |BIBHUTI COURT
25 §Z335/2O 20'05'202 4792/202 RANJAN NO. 2 ]235‘2121_05_ BAIL-2 ;O_
4 MOHANTY OLD
17 7)
Order (Sea
25 47336/20 [20.05.202 ?53((9233/20 P.K. COURT  |Dtd. e |t
4 |24 4 4 MOHANTY NO. 16 |2024-07- g No-
01 42)
Order (Sea
25 147337/201(20.05.202 256(2)/202 P.K. COURT Dtd. EEZECH_ t
5 |24 4 BEHERA NO. 16 |2024-05- No-
4 1
09 4)
Order (Sea
25 47338/20 (20.05.202 ?2?%/20 P K COURT  |ptd. aarig |t
6 |24 4 25 MOHANTY NO. 3 2024-07- No-
08 12)
Order (Sea
25 147339/201(20.05.202 |TRP(C) - COURT Dtd. t
7 |24 4 124/2024 M R SAHOO NO. 11 |2024-07- M.J.C No-
05 6)
Order (Sea
WP (C) - WRIT
25 |47340/201(20.05.202 COURT Dtd. t
s |ra 4 2651/202 S.K. DASH No. 1 2024-07— ];SRANCH No-
01 44)
Order (Sea
WP (C) - WRIT
25 147341/201(20.05.202 COURT Dtd. t
5 |2a 4 51702/20 A PANDA NO. 1 2024-05— ]ZRANCH No-
17 38)
CONTC— Order (Sea
26 (47342/20/20.05.202 9682/202 CHHABI COURT Dtd. CONTEMP |t
0 |24 4 3 RANA NO. 1 2024-05- |T No-
17 2)
Order (Sea
26 [47343/20 |20.05.202 |17 10)° lsarat COURT  |Dtd. e |t
1 |24 4 54 DASH NO. 1 2024-05- . No-
17 18)
Order (Sea
26 (47344/20120.05.202 2‘253202 DILLIP COURT Dtd. t
2 |24 4 1 SAMAL NO. 1 2024-05- No-
17 18)
26 (47345/201(20.05.202 |CONTC- R.C. COURT Order (Sea
3 |24 4 3452/202 MUDULI NO. 1 Dtd. t




4 2024-05- No-
17 18)
Order (Sea
CONTC-
26 147346/201(20.05.202 COURT Dtd. t
1 loa . 2446/202 K.C. SAHU [C. No. 1 |2024-05- Voo
17 18)
Order (Sea
26 47347/20 [20.05.202 ?52(%/20 SARAT - COURT  |Dtd. e |t
5 |24 4 ” DASH : NO. 1 [2024-05- | No-
17 18)
CONTC— Order (Sea
26 147348/20(20.05.202 |70 07 o P K. . COURT  |Dtd. CONTEMP |t
6 |24 4 MOHANTY : NO. 1  |2024-05- |T No-
4
17 4)
Order (Sea
26 147349/20|20.05.202 gggg?zoz B.R. . COURT  |Dtd. t
7 24 4 SENAPATT : NO. 1  |2024-05- No-
4
17 4)
Order (Sea
26 147350/20 |20.05.202 22%3202 R.C. . COURT  |Dtd. &
8 |24 4 MUDUL T : NO. 1  |2024-05- No-
4
17 4)
Order (Sea
26 147351/20 [20.05.202 g0 270 IA.K. . FoU7 |pta. N :
9 |24 4 MOHANTY : - 2023-09- No-
3 OLD
22 2)
Order (Sea
27 |47352/20 [20.05.202 qugl(i)l/zo A. . coOR7 |pta. e |t
0 |24 4 i MOHANTY : oLp 9999-12- |/ No-
31 35)
Order (Sea
27 [47353/20(20.05.202 ?51(2)9/20 H. - FoUR” |pta. e |t
1 |24 4 i TRIPATHY : oim 9999-12- | No-
31 35)
Order (Sea
WP (C)- |PRAVASH COURT WRIT
;7 31354/20 j0'05'202 12189/20 |CHANDRA  |C. NO. 2 g;‘;é_u_ BRANCH- ;O_
24 MAHAPATRA OLD 6
31 35)
Order (Sea
WP (C) - COURT WRIT
27 147355/20120.05.202 10140 /50|5.%. DASH C. No. 2 |Ptd- BRANCH- |©
3 |24 4 o oim 2024-05- |/ No-
16 35)
Order (Sea
WP (C) - COURT WRIT
27 147357/20120.05.202 110133 /50 |y k. pANT |C. No. 2 [PEd- BRANCH- |©
4 |24 4 ) oLp 2024-05- | No-
16 35)
Order (Sea
27 |47358/20 |20.05.202 |[7 1707 |peeENDRA | CoOR7 [pta mrancr |t
5 |24 4 I KUMAR DAS |~° oim 2024-05- |/ No-
16 35)
27 |47359/20|20.05.202 [WP(C)- |DEBENDRA [C. (COURT  |order WRIT | (Sea




6 24 4 12117/20 KUMAR DAS NO. 2 Dtd. BRANCH- |t
24 OLD 2024-05- |6 No-
16 35)
Order (Sea
WP (C) - COURT WRIT
27 147360/2020.05.202 1211/202 |s. JENA C. NO. 2 btd. BRANCH- c
7 |24 4 ) s 2024-01- |7 No-
25 11)
WP (C) - COURT WRIT (Sea
27 147361/20120.05.202 115108/50|s. gENA  |C. NO. 2 BRANCH- |©
8 |24 4 24 OLD 6 No=
35)
Order (Sea
27 |47362/20 [20.05.202 ?51(3)7/20 M.R. . co %0 |pa. e |t
9 |24 4 o SAHOO . s 9999-12- | No-
31 35)
Order (Sea
28 [47363/20(20.05.202 ?52((23)9/20 SARAT - FoUR” |pta. e |t
0 |24 4 o DASH : s 2024-05- |° No-
17 18)
Order (Sea
28 47365/20 [20.05.202 qugl(gzl/ZO SATYABRAT | w7 |pa. e |t
1 |24 4 o A JENA . s 2024-05- |2 No-
16 35)
Order (Sea
28 147366/20(20.05.202 |70 05 IPRATIVA | FoU%” |pa. t
2 |24 1 ; ROUT : s 2024-05- No-
14 35)
Order (Sea
BLAPL- BINDU COURT
20 17367720 120.05.202 14560 /202 |sacar c.o. o.2 [>E%e .
4 SWAIN OLD 17 35)
Order (Sea
28 47368/20 [20.05.202 ?51(2)9/20 M.R. . CoOR7 [pta e |t
4 |24 1 o SAHOO : s 2024-05- |2 No-
16 35)
Order (Sea
BLAPL- BINDU COURT
28 |27369/20120.05-202 14602/202 |sacaR c.o. No. 2 [>E%e o BAaTL-1 |-
4 SWAIN OLD
17 4)
Order (Sea
28 |47370/20 [20.05.202 vﬁég)l/zo M.R. . CoOR7 [pta mrancr |t
6 |24 1 ROUTRAY : : 2024-05- No-
24 OLD 2
16 8)
Order (Sea
28 47371/20 [20.05.202 Tﬁ)éa/zo M.R. . FoU” |pta. e |t
7 |24 4 ROUTRAY : : 2024-05- No-
24 OLD 2
16 8)
Order (Sea
WP (C) — COURT WRIT
28 147372/2020.05.202 12349/20 |A P SAHOO |C. NO. 2 bed. BRANCH- t
s |24 1 o s 2024-05- |7 No-
17 42)




Order (Sea
28 47373/20|20.05.202 2]2225202 PRATIVA ;gURg Dtd. t
9 |24 4 4 ROUT OLb 2024-05- No-
14 42)
Order (Sea
WP (C) - COURT WRIT
29 147374/2020.05.202 12255/20 D BISWAL NO. 2 btd. BRANCH- |C
0 |24 4 1 oLD 2024-05- ; No-
17 18)
Order (Sea
29 147375/20(20.05.202 |CRLA- fgﬁﬁ;; COURT  |Dtd. ERIMINA t
1 |24 4 412/2023 MAHARANA NO. 7 9999-12- appear,  NO-
31 9)
Order (Sea
29 147376720 (20.05.202 ["F(C) SURENDRA COURT  |Dtd. WRIT e
12239/20 [KUMAR BRANCH-
2 |24 4 . SAHOO NO. 7 2024-05- ; No-
17 18)
Order (Sea
BLAPL-
29 [47377/20/20.05.202 COURT Dtd. t
3 |oa 4 ;980/202 P.K. DAS No. 7 2024-05— |[PAIL 2 No—
17 8)
Order (Sea
29 |47378/20 [20.05.202 qugZ(g)l/ZO BISWAJIT COURT  |Dtd. e |t
4 |24 4 4 PARIDA NO. 7 2024-05- - No-
17 18)
Order (Sea
CONTC-
29 [47379/20/20.05.202 COURT Dtd. t
5 |24 4 2879/202 T. SWAIN NO. 7 2024-05- No-
17 18)
Order (Sea
WP (C) - WRIT
29 147380/20(20.05.202 COURT Dtd. t
e loa . ;i293/20 D BISWAL NG, 7 2024-05- SRANCH No-
17 18)
Order (Sea
WP (C) - WRIT
29 147381/20(20.05.202 COURT Dtd. t
7 o 4 §i215/20 M R SAHOO NO. 7 2024-05— ERANCH No-
17 18)
Order (Sea
29 47382/20|20.05.202 2825202 G.C. COURT  |Dtd. t
8 |24 4 4 BARIK NO. 7 2024-05- No-
17 18)
Order (Sea
29 47383/20|20.05.202 §(§I§§fzoz A.K. COURT  |Dtd. t
9 |24 4 1 NAYAK NO. 7 2024-05- No-
17 18)
Order (Sea
WP (C) - WRIT
30 |47384/20/20.05.202 COURT Dtd. t
0 |2a 4 §i212/20 M R SAHOO NO. 7 |2024-05- gRANCH No-
17 18)
WP (C) - Order WRIT (Sea
io 31385/20 20'05'202 12217/20 M R SAHOO ;gURg Dtd. BRANCH- |t
24 : 2024-05- |7 No-




17 18)
Order (Sea
CONTC-
30 147386/20(20.05.202 COURT  |Dtd. t
> |oa . 2666/202 D. BISWAL . 7 |ro2a-os- Voo
16 18)
Order (Sea
WP (C) - WRIT
30 147387/20(20.05.202 COURT  |Dtd. t
3 |oa 4 ;2781/20 S. DASH NO. 7 2024-05- ]:RANCH No-
17 26)
Order (Sea
WP (C) - WRIT
30 |47388/20(20.05.202 COURT Dtd. t
1 lag . ;iBll/ZO Y. DAS No. 7 |2024-05- ?RANCH— Voo
17 20)
Order (Sea
WP (C) - WRIT
30 147389/20(20.05.202 COURT  |Dtd. t
5 24 4 22486/20 T. BAG NO. 1 |2024-04- SRANCH No-
19 5)
Order (Sea
30 47390/20 20.05.202 00007 IN.K. COURT  |Dtd. aarin |t
6 |24 4 53 SATAPATHY NO. 11 [2023-10- No-
12 10)
Order (Sea
30 [47391/20 [20.05.202 ?géii/zo H.K. COURT  |Dtd. e |t
7 |24 4 24 MOHANTA NO. 1 2024-07- | No-
29 40)
Order (Sea
30 [47392/20 [20.05.202 ggéi}zoz M.K. COURT  |Dtd. e |t
8 |24 4 . NAYAK NO. 1 |2024-05- |/ No-
17 24)
_ Order (Sea
30 [47393/20 [20.05.202 g§é§>202 ALK. COURT  |Dtd. e |t
9 |24 4 . PARIDA NO. 1 |2024-05- |/ No-
17 24)
Order (Sea
31 47394/20 [20.05.202 ?fég;/2o ALK. COURT  |Dtd. e |t
0 |24 4 PANDA NO. 1 |2024-05- No-
24 2
17 8)
Order (Sea
WP (C) - WRIT
31 |47395/20(20.05.202 COURT Dtd. t
1 |24 4 ;2418/20 S. DAS NO. 1  |2024-05- ?RANCH No-
17 2)
Order (Sea
31 47396/20 20.05.202 1097 .. COURT  |Dtd. e |t
2 |24 4 . ROUTRAY NO. 1 [9999-12- |/ No-
31 19)
WRIT
WP (C) - Order BRANCH (Sea
31 147397/2020.05.202 |-~ 00 [G.R. COURT  |Dtd. (DIVISI |t
3 |24 4 I PATRA NO. 1 |2024-05- |ON No-
17 BENCH- [111)
2)




WRIT

WP (C) - Order BRANCH (Sea
31 147398/201(20.05.202 12342/20 G.R. COURT Dtd. (DIVISI |t
4 |24 4 54 PATRA NO. 1 2024-05- |ON No-
17 BENCH- |[111)
2)
WRIT
WP (C) - Order BRANCH (Sea
31 147400/201(20.05.202 12341/20 G.R. COURT Dtd. (DIVISI |t
5 |24 4 54 PATRA NO. 1 2024-05- |ON No-
17 BENCH- |[111)
2)
WRIT
WP (C) - Order BRANCH (Sea
31 |47401/20(20.05.202 12337/20 G.R. COURT Dtd. (DIVISI |t
6 |24 4 54 PATRA NO. 1 2024-05- |ON No-
17 BENCH- |[111)
2)
WRIT
WP (C) - Order BRANCH (Sea
31 |47402/20(20.05.202 12331/20 G.R. COURT Dtd. (DIVISI |t
7 |24 4 54 PATRA NO. 1 2024-05- |ON No-
17 BENCH- |[111)
2)
WRIT
WP (C) - Order BRANCH (Sea
31 |47403/20(20.05.202 12328/20 G.R. COURT Dtd. (DIVISI |t
8 |24 4 54 PATRA NO. 1 2024-05- |ON No-
17 BENCH- |[111)
2)
WRIT
WP (C) - Order BRANCH (Sea
31 |47404/20/20.05.202 12314/20 G.R. COURT Dtd. (DIVISI |t
9 |24 4 54 PATRA NO. 1 2024-05- |ON No-
17 BENCH- |[111)
2)
CONTC— Order (Sea
32 |47407/20/20.05.202 1795/202 S. COURT Dtd. CONTEMP |t
0 |24 4 CHOUDHURY NO. 23 |2024-07- |T No-
3
04 5)
, Order MISC (Sea
32 147408/20/20.05.202 |MACA- COURT Dtd. : t
1 |24 4 605/2023 |7+ DEHURY NO. 23 [2024-07- [REPEAL |y
SEC.
01 o)
32 09/20120.05.202 b MISC oee
474 .05. FAO- COURT Dtd. : t
2 |24 4 128/2024 |°- SWAIN NO. 23 |2024-05- PEPEAL g
SEC.
16 9)
Order MISC (Sea
32 147410/20/20.05.202 |FAO- A.K. COURT Dtd. APPEZ;;L t
3 24 4 128/2024 |BARIK NO. 23 |2024-05- No-
le SEC. 9)




Order (Sea
32 147411/20 [20.05.202 22)3(2)9/20 S.R. COURT  |Dtd. ancH |t
4 |24 4 55 TRIPATHY NO. 20 |2024-07- 7 No-
16 15)
Order (Sea
WP (C) - WRIT
32 147412/20120.05.202 COURT Dtd. t
5 loa 4 i§353/20 S. BARIK NO. 20 |2024-05- ERANCH No-
16 20)
WRIT
Order BRANCH (Sea
32 147413/201(20.05.202 gi;8>201 ﬁﬁﬂgg COURT Dtd. (DIVISI |t
6 24 4 9 PANT NO. 20 |2024-05- |ON No-
13 BENCH- [112)
2)
Order (Sea
32 147414/201(20.05.202 |[EXP- COURT Dtd. t
7 |24 4 7/2022 |5+ BISWAL NO. 1 |2024-06- No-
24 112)
Order (Sea
32 |47415/201/20.05.202 |EXP- COURT Dtd. t
8 |24 4 6/2022 |5 BISWAL NO. 1 |2024-06- No-
24 112)
Order CRIMINA |(Sea
32 47416/201/20.05.202 |CRLREV- |A. COURT Dtd. L t
9 |24 4 196/2024 MOHANTY NO. 6 9999-12- |REVISIO No-
31 N 4)
M/S.RAJIB
BIHART Order (Sea
33 47417/201(20.05.202 |CRLA- MISHRA, COURT Dtd. ERIMINA t
0 |24 4 171/2018 BIKRAM NO. 5 2024-09- No-
CHANDRA 20 APPEAL 5)
GHADEI
Order CRIMINA | (Sea
33 47418/20(20.05.202 |CRLREV- iiBEKANAN COURT  |Dtd. L t
1 |24 4 209/2024 MAHAPATRA NO. 6 2024-08- |REVISIO |No-
06 N 1)
Order CRIMINA |(Sea
33 [47419/20(20.05.202 |CRLREV- ﬁiBEKANAN COURT  |Dtd. L t
2 |24 4 220/2024 MAHAPATRA NO. 6 2024-08- |REVISIO |No-
12 N 1)
Order CRIMINA | (Sea
33 147420/201(20.05.202 |CRLREV- G. SAHOO COURT Dtd. L t
3 124 4 474/2023 |7 ° NO. 6 2024-06- |REVISIO [No-
27 N 5)
Order CRIMINA | (Sea
33 147421/201/20.05.202 |CRLREV- |M.R. COURT Dtd. L t
4 24 4 151/2024 |SAHOO NO. 6 9999-12- |REVISIO |[No-
31 N 4)
Order CRIMINA | (Sea
33 47422/201/20.05.202 |CRLREV- |BALARAM COURT Dtd. L t
5 |24 4 175/2024 |SINGH NO. 6 2024-07- |REVISIO |No-
31 N 4)




Order CRIMINA | (Sea
33 |47426/20 |20.05.202 CRLREV- |BALARAM |, COURT  |Dtd. L t
6 24 4 198/2024 |SINGH . NO. 6 2024-07- |REVISIO No-
31 N 4)
Order CRIMINA | (Sea
33 |47427/20 20.05.202 [CRLREV- |BALARAM |, COURT  |Dtd. L t
7 |24 4 197/2024 |SINGH : NO. 6 |2024-07- |REVISIO |No-
31 N 4)
Order (Sea
33 |47429/20(20.05.202 |CRLA- | oo | COURT  |Dtd. ERIMINA £
8 24 4 466/2024 |7~ . NO. 7 2024-10- No-
APPEAL
25 10)
Order (Sea
33 |47430/20 [20.05.202 (CRLA- | | COURT  |Dtd. ERIMINA t
9 |24 4 404/2024 | : NO. 7  12024-05- No-
APPEAL
17 10)
Order (Sea
34 (47431/201/20.05.202 |CRLA- SURYAKANT COURT  |Dtd. ERIMINA t
0 |24 4 495/2024 |A PALAT NO. 7 |2024-10- [’ .. |No-
25 10)
WRIT
WP (C) - Order BRANCH (Sea
34 |47432/20/20.05.202 COURT  |Dtd. (DIVISI |t
1 |24 4 §i663/20 K. MANDAL (C. NO. 7 |2024-05- |ON No-
17 BENCH- |114)
2)
Order (Sea
34 [47434/20 20.05.202 500200 A, K. . FoU7 |pta. N :
2 |24 4 . NAYAK : oLp 2024-05- No-
16 11)
Order (Sea
34 |47436/201/20.05.202 2?525202 G. ESURg Dtd. t
3 |24 4 . JAYASINGH oD 2024-05- No-
07 11)
Order (Sea
34 [47437/20(20.05.202 iggéfgoz K. K. . ;gURg Dtd. t
4 24 4 . NATH : oLp 2024-05- No-
17 11)
Order (Sea
34 [47438/20(20.05.202 2%?3202 SRINIBASH | ;gURg Dtd. t
5 124 4 . MOHANTY : oLp 2024-05- No-
17 11)
Order (Sea
BLAPL- |SANJIB COURT
ot 17439/20120.05-202 14786 /202 [xumaR c.o. o.2 [P learn-z |-
4 BHANJADEO OLD
17 9)
Order (Sea
BLAPL- |NIHAR COURT
34 31440/20 i0'05'202 4778/202 |RANJAN C. NO. 2 5824_05_ ;O_
4 SAHOO OLD
17 9)
134 |47441/20|20.05.202 [BLAPL- |BINDU c. (COURT  |Order (Sea




s |24 4 4777/202 |SAGAR NO. 2 |ptd. t
4 SWAIN OLD 2024-05- No-
17 9)
Order (Sea
34 147442/201(20.05.202 2174?51/4202 JADUNATH ;gURg Dtd. t
9 |24 4 PRADHAN - 2024-05- No-
4 OLD
16 9)
Order (Sea
35 47443720 (20.05.202 [PLAPDT |SARAT COURT  Ipi 4. t
0 loa 4 4695/202 KUMAR NO. 2 | oA 05 No-
4 JENA OLD 16 9)
Order (Sea
35 147445/20(20.05.202 2222’3202 R. K. ;gURg Dtd. t
1 |24 4 MALLICK - 2024-05- No-
4 OLD
15 9)
Order (Sea
35 147446/20(20.05.202 2222202 R. K. ;gURg Dtd. t
2 |24 4 MALLICK - 2024-05- No-
4 OLD
13 9)
Order (Sea
BLAPL-
35 (47447/20(20.05.202 COURT  |Dtd. t
3 24 4 2280/202 PRARASH NO. 9  |2024-05- No-
17 9)
WRIT
WP (C) - Order BRANCH (Sea
35 47448/20(20.05.202 COURT  |Dtd. (DIVIST |t
4 |24 4 i702/202 G. DAS NO. 7 |2024-05- |ON No-
15 BENCH- |101)
1)
BLAPL.— Order (Sea
35 [47449/20 20.05.202 |00 |JADUNATH COURT  |Dtd. t
5 24 4 ) PRADHAN NO. 7 |2024-05- No-
16 101)
Order (Sea
35 (47450/20 (20.05.202 22?53202 T. R. ;gURg Dtd. N :
6 |24 4 BEHERA . 2024-05- No-
4 OLD
06 6)
Order (Sea
35 47451/20 20.05.202 207800 . COURT  |Dtd. N :
7 |24 4 MOHANTY NO. 7 |2022-04- No-
20
18 4)
Order (Sea
BLAPL- JYOTI
35 147452/201(20.05.202 COURT Dtd. t
8 |24 4 2158/202 |PRAKASH NO. 7 |2024-05- [PATETL ino-
17 1)
Order (Sea
35 147453/20(20.05.202 Z;];’I;Z;%m S.K. COURT  |Dtd. CRIMINA |t
9 |24 4 ; MOHANTY NO. 7 12021-07- |L MISC |No-
15 18)
36 (47454/201(20.05.202 |BLAPL- ASHUTOSH COURT Order (Sea
0 24 4 3151/202 MOHANTY NO. 7 Dtd. t




4 2024-05- No-
17 18)
Order (Sea
36 147455/20(20.05.202 23?53202 SAMIR COURT  |Dtd. t
1 24 4 4 BARIK NO. 7 2024-05- No-
17 18)
Order (Sea
36 147456/20(20.05.202 23‘22’3202 gig?iR COURT  |Dtd. t
2 24 4 ; o NO. 7 |2024-05- No-
17 18)
Order (Sea
ABLAPL-
36 (47457/201(20.05.202 COURT Dtd. t
3 24 4 22200/20 J. KAMILA NO. 7 2024-05- BATIL-2 No-
17 12)
_ Order (Sea
36 147458/20(20.05.202 ];gzg?;zoz iiigfw COURT  |Dtd. t
4 |24 4 p o NO. 7  |2024-05- No-
17 12)
Order (Sea
36 47459/20 20.05.202 7500000 .. COURT  |Dtd. aario1 |t
5 24 4 0 SAHOO NO. 7 2022-03- No-
10 6)
_ Order (Sea
36 [47460/20(20.05.202 23?53202 R. K. COURT  |Dtd. t
6 |24 4 MALLICK NO. 7 |2024-05- No-
4
16 6)
Order (Sea
36 47461/20(20.05.202 2‘2225201 s. COURT  |Dtd. CRIMINA |t
7 |24 4 . CHOUDHURY NO. 7 |2021-08- |L MISC |No-
09 3)
_ Order (Sea
36 47462/20(20.05.202 ??253202 J. N. COURT  |Dtd. t
8 |24 4 MOHANTY NO. 7 |2024-05- No-
4
17 3)
Order (Sea
36 47463720 20.05.202 [PLAPDT |PRADIPTA COURT  |Dtd. t
2703/202 KUMAR BATL-2
9 |24 4 ; HomANTy NO. 7  |2024-05- No-
16 10)
Order (Sea
37 47465720 [20.05.202 [PLAPD |PRADIPTA COURT  |Dtd. t
0 |24 4 2675/202 |KUMAR NO. 7  |2024-05- No-
4 MOHANTY 16 10)
Order (Sea
37 147466/20(20.05.202 2??3202 B. K. COURT  |Dtd. t
1 |24 4 ; PATT NO. 7  |2024-05- No-
17 10)
Order (Sea
37 |47467/20(20.05.202 |cRLA-  |A. COURT  |Dtd. ERIMINA t
2 |24 4 130/2024 |SUNDARAY NO. 5 [2024-09- [’ INo-
13 10)
137 |47468/20|20.05.202 BLAPL- |SRINIBASH |C. (COURT  |order (Sea




3 |24 4 2346/202 |MOHANTY NO. 2 |Dtd. t
4 OLD 2024-05- No-
17 10)
Order (Sea
37 |47469/20 |20.05.202 (CRLA COURT  |Dtd. CRIMINA |,
1276/202 M.K. PANT L
4 |24 4 NO. 5 |2024-09- No-
3 APPEAL
20 9)
Order (Sea
37 (47470/20(20.05.202 |cRLA-  |R.K. COURT  |Dtd. ERIMINA t
5 24 4 480/2024 MALLICK NO. 7 [2024-10- |7 No-
25 10)
Order (Sea
37 147471/20(20.05.202 2?22202 R. K. COURT  |Dtd. t
6 24 4 4 BARIK NO. 7 2024-05- No-
16 10)
Order (Sea
37 147472/20(20.05.202 ?2?23202 SUBASH COURT  |Dtd. t
7 24 4 ) SAMAL NO. 7  |2024-05- No-
16 10)
Order (Sea
37 [47473/20(20.05.202 [CRLA- | oo COURT  |Dtd. ERIMINA t
8 |24 4 70/2017 |°- NO. 5 12024-07- No-
APPEAL
10 2)
Order (Sea
37 147474720 (20.05.202 ?3223202]3 . COURT  |Dtd. t
9 |24 4 ) : NO. 5 |2024-05- No-
17 2)
Order (Sea
38 [47475/20 [20.05.202 T’fgégé/zo s K COURT  |Dtd. e |t
0 24 4 24 MOHANTY NO. 1 2024-05- 5 No-
17 47)
Order (Sea
38 147476/20(20.05.202 ?55(8)1/20 G.K. COURT  |Dtd. giﬁw— t
1 24 4 SUNDARAY NO. 6 2024-06—- No-
24 2
20 9)
Order (Sea
38 147477/20|20.05.202 |BLAPL- |S. sS. COURT  |Dtd. t
2 24 4 943/2024 |PATTNAIK NO. 6 |2024-05- No-
17 9)
Order (Sea
38 [47478/20 [20.05.202 "5@3(?/202 H.S. COURT  |Dtd. mrancr |t
3 24 4 ) PATKARAY NO. 6 |2024-05- |2 No-
15 29)
Order (Sea
38 147479/201/20.05.202 |BLAPL- M. R. COURT Dtd. BATL-1 t
4 |24 4 108/2024 |ROUTRAY NO. 11 |2024-05- No-
17 6)
Order (Sea
WP (C) - WRIT
38 147480/20(20.05.202 COURT  |Dtd. t
A 4 23991/20 N.K. ROUT NO. 11 |2024-05- ?RANCH No-
09 30)




Order (Sea
38 |47481/20 20.05.202 ?52(52/20 A. COURT  |Dtd. ancH |t
6 |24 4 SUNDARAY NO. 11 |2024-05- No-
24 1
16 2)
WRIT
WP (C) - Order BRANCH (Sea
38 147482/20120.05.202 8290/201 P.K. COURT Dtd. (DIVISI |t
7 |24 4 6 MOHANTY NO. 11 |5000-01- |ON No-
01 BENCH- |[114)
2)
Order (Sea
38 47483/20 20.05.202 |70 (=)° I8 k. COURT  |Dtd. e |t
8 |24 4 SETHI NO. 11 |2024-05- No-
24 1
16 2)
Order (Sea
38 |47484/20/20.05.202 |ABLAPL- EBEXEA COURT Dtd. t
9 |24 4 881/2024 NO. 11 |2024-05- No-
MISHRA
17 2)
Order (Sea
39 |47485/20(20.05.202 ?gégé/zo B.S. COURT Dtd. giiECH_ t
0 |24 4 4 SWAIN NO. 11 |2024-05- ; No-
17 48)
Order (Sea
39 |47486/20/20.05.202 |ABLAPL- |PREMRAJ COURT Dtd. BATL-1 |E
1 |24 4 199/2024 |GOUDA NO. 11 |2024-05- No-
17 4)
BLAPL— Order (Sea
39 |47488/20(20.05.202 4179/202 SUVENDU COURT Dtd. t
2 |24 4 BARIK NO. 11 |2024-05- No-
4
17 4)
Order (Sea
39 (47489/20 [20.05.202 Y’lﬂéég;mo B.K. COURT  |Dtd. e |t
3 |24 4 24 PARDHI NO. 11 |2024-05- . No-
17 48)
_ Order (Sea
39 147490/20 |20.05.202 ?2253202 P. K. COURT  |ptd. aaris |t
4 |24 4 4 DASH NO. 11 |2024-05- No-
16 9)
CONTC— Order (Sea
39 147491/20120.05.202 3492/202 P.K. COURT Dtd. CONTEMP 't
5 |24 4 ROUTRAY NO. 11 |2024-05- |T No-
4
17 2)
Order (Sea
BLAPL- |JYOTI
39 147492/201(20.05.202 COURT Dtd. t
6 |24 4 2263/202 iiiKASH NO. 11 |2024-05- BAIL-1 No-
17 2)
WRIT
Order BRANCH (Sea
39 |47493/20/20.05.202 |WPCRL- R ¢ BHOT COURT Dtd. (DIVISI |t
7 24 4 62/2024 NO. 1 2024-06- |ON No-
24 BENCH- [101)

1)




Order (Sea
39 47494/20(20.05.202 Z?Igg(/:zoz B.K. - COURT  |Dtd. t
8 24 4 4 PANDA . NO. 1 2024-05- No-
17 101)
Order (Sea
39 47495720 |20.05.202 [PLAPD” |PABITRA COURT  |Dtd. t
4342/202 KUMAR C.
9 |24 4 ) oAy NO. 1  |2024-05- No-
17 101)
BLAPL— Order (Sea
40 |47497/201/20.05.202 3974/202 ARTATRANA COURT Dtd. t
0 24 4 4 NAYAK NO. 1 2024-05- No-
16 101)
Order (Sea
40 47498/20(20.05.202 Zggg(/:zoz B.K. . COURT  |Dtd. t
1 |24 4 ) PANDA : NO. 1  |2024-05- No-
17 101)
Order (Sea
40 47499/20(20.05.202 T’fgé%uo M.R. . COURT  |Dtd. giﬁw— t
2 |24 4 o ROUTRAY : NO. 1 |2024-05- |7 No-
16 47)
_ Order (Sea
40 147500/20 (20.05.202 quiégé/ZO M.R. . COURT  |Dtd. giﬁw_ t
3 |24 4 ROUTRAY : NO. 1 [2024-05- No-
24 2
16 8)
WRIT
WP (C) - Order BRANCH (Sea
40 [47501/20 20.05.202 |7 C)7 IDIBAKAR |, COURT  |Dtd. (DIVIST |t
4 |24 4 o SAML : NO. 1  |2024-05- |ON No-
17 BENCH- |104)
1)
Order (Sea
40 47502/20(20.05.202 Y’lﬂjég;mo M.R. . COURT  |Dtd. gizﬁﬁw— t
5 |24 4 ROUTRAY : NO. 1 |2024-05- No-
24 2
16 8)
Order (Sea
40 |47503/201(20.05.202 [MATA- B R SETH C COURT Dtd. FIRST t
6 |24 4 228/2022 : NO. 1  |2024-05- |APPEAL |No-
17 2)
Order (Sea
40 |47504/20 [20.05.202 "1”%?9/20 M.R. . COURT  |Dtd. mrancr |t
7 24 4 24 ROUTRAY : NO. 1 2024-05- 5 No-
16 47)
Order (Sea
40 |47505/20 [20.05.202 ?51(8)3/20 SATYABRAT |, COURT  |Dtd. e |t
8 |24 4 o JENA : NO. 1 [2024-05- |7 No-
16 35)
Order (Sea
40 47506/20 20.05.202 17 )7 .. - COURT  |Dtd. e |t
9 24 4 ROUTRAY - NO. 1 2024-05- No-
24 2
16 8)
|41 |47507/20|20.05.202 MATA-  |K N SAHOO |C. ICOURT  |Order FIRST |(Sea




0 |24 4 6/2022 NO. 9 |Dtd. APPEAL |t
2024-05- No-
17 5)
Order (Sea
41 [47509/20(20.05.202 Wp(C)- |G. ;gURg Dtd. g;ﬁ;CH_ £
1 |24 4 226/2024 |SUNDARA . 9999-12- No-
OLD 1
31 49)
WP (C) - COURT WRIT (Sea
41 147510/20120.05.202 11,395 /50 o pNaDA NO. 2 BRANCH- |©
2 |24 4 24 OLD 8 No=
42)
Order (Sea
ABLAPL- COURT
41 |47511/201/20.05.202 13838/20 |S. BEHERA NO. 2 Dtd. t
3 |24 4 23 onm 2023-11- No-
30 42)
Order (Sea
WP (C) - COURT WRIT
41 |47512/201/20.05.202 12394/20 |A PANDA NO. 2 Dtd. BRANCH- t
4 24 4 Ja oim 2024-05- | No-
17 42)
Order (Sea
WP (C) - COURT WRIT
41 147513/20120.05.202 11 5376/50 |n panDa No. 2 |Ptd BRANCH- |-
5 24 4 i onm 2024-05- | No-
17 42)
_ Order (Sea
41 |47514/20(20.05.202 22223202 S.K. EgURg Dtd. CONTEMP |t
6 |24 4 MISHRA . 2024-05- |T No-
4 OLD
17 5)
Order (Sea
WP (C) - COURT WRIT
41 |47515/201/20.05.202 12306/20 |o PANDA NO. 2 Dtd. BRANCH- t
7 |24 4 4 onm 2024-05- | No-
17 42)
Order (Sea
41 [47516/20 |20.05.202 22223202 C s pas ;gURg Dtd. CONTEMP |t
8 |24 4 i R oLb 2024-05- |T No-
17 5)
3 PRADIPTA Order (Sea
41 |47517/20 [20.05.202 T’fgégg/zo KUMAR Fo0%7 |pta. e |t
9 |24 4 o4 PATTANAYA orm 2024-05- | No-
K 17 42)
WRIT
WP (C) - CHIEF Order BRANCH (Sea
42 147518/20(20.05.202 JUSTICE Dtd. (DIVIST |t
0 |24 4 2?09/20 K. SAHOO 'S 2024-06- |ON No-
COURT |18 BENCH- |116)
2)
BLAPL— CHIEF Order (Sea
42 147519/201/20.05.202 4699/202 J. R. JUSTICE Dtd. t
1 |24 4 . NAYAK 's 2024-05- No-
COURT |16 116)
42 [47520/20(20.05.202 [conTc- [NTRANJAN CHIEF |Order (Sea
2 |24 4 4011/202 ROUT JUSTICE Dtd. t




4 'S 2024-05- No-
COURT |17 116)
HA— CHIEF Order (Sea
42 147521/201(20.05.202 2416/202 E-K- c JUSTICE |Dtd. WRIT t
3 |24 4 5 MOHANTY : 'S 2024-05- |APPEAL |No-
COURT |17 2)
CHIEF Order (Sea
42 |47522/20|20.05.202 |[PBLAPL- |SRIKANTA JUSTICE |Dtd. t
4850/202 KUMAR C.
4 |24 4 . BARTK 'S 2024-05- No-
COURT |16 2)
CONTC— CHIEF Order (Sea
42 147523/201(20.05.202 2012,/202 NIRBNIAN | JUSTICE |Dtd. CONTEMP |t
5 |24 4 . ROUT : 'S 2024-05- |T No-
COURT |17 4)
WA— CHIEF Order (Sea
42 147524/201(20.05.202 2419/202 B K- c JUSTICE |Dtd. WRIT t
6 |24 4 3 MOHANTY : 'S 2024-05- |APPEAL |No-
COURT |17 2)
BLAPL- Order (Sea
42 |47525/201(20.05.202 14547 /20 GOPABANDH | COURT  |Dtd. mar1-1 |t
7 |24 4 U DASH : NO. 3  |2024-06- No-
23
24 3)
WA— Order (Sea
42 147526/20(20.05.202 COURT |Dtd. WRIT t
8 |24 4 2253/202|S. BISWAL |C.0- |0 "3 |2024-05- |APPEAL |No-
3
17 3)
Order (Sea
42 |47527/20 20.05.202 [peAT IsaRat . COURT  |Dtd. N
9 |24 4 . DASH : NO. 3  |2024-05- No-
16 2)
Order (Sea
BLAPL-
43 |47528/20(20.05.202 COURT |Dtd. t
o |ra . §§547/2o K N SAHOO |C. No. 3 |202a-0e- [BAIL-1 |
24 3)
WA Order (Sea
43 |47529/20(20.05.202 COURT  |Dtd. WRIT t
1 |24 4 1906/202|T. SWAIN C. NO. 3 |2024-05- |APPEAL |No-
3
17 2)
Order (Sea
WP (C) — WRIT
43 [47530/20(20.05.202 COURT  |Dtd. t
5 |oa 4 22238/20 M R SAHOO [C. NO. 3 |2024-05- gRANCH No-
17 18)
Order (Sea
43 [47532/20 20.05.202 {2000 A, K. . COURT  |Dtd. N :
3 |24 4 BEHERA : NO. 2 2024-05- No-
4
16 5)
Order (Sea
43 |47533/20 20.05.202 3oL E REESY - COURT  |Dtd. N :
4 |24 4 : NO. 2 2024-05- No-
4 PANTI
16 4)
|43 |47534/20|20.05.202 |WA- |S.S.RATH |[C. (CHIEF  |Order WRIT | (Sea




5 |24 4 770/2024 JUSTICE Dtd. APPEAL |t
'S 9999-12- No-
COURT 31 7)
CHIEF Order (Sea
43 47535/20(20.05.202 ﬁ????oz P. K. JUSTICE |Dtd. £
6 |24 4 4 BEHERA 'S 2024-05- No-
COURT 16 7)
CHIEF Order (Sea
43 |47536/20(20.05.202 ﬁi?%oz H. K. JUSTICE |Dtd. t
7 |24 4 4 PATRA 'S 2024-05- No-
COURT 16 7)
CHIEF Order (Sea
43 147538/201(20.05.202 igi?igoz H. K. JUSTICE |Dtd. t
8 |24 4 4 PATRA 'S 2024-05- No-
COURT 16 7)
3 CHIEF Order (Sea
43 |47539/20(20.05.202 559((2:)/201 S.K. JUSTICE |Dtd. e |t
9 |24 4 6 MISHRA 'S 2024-05- g No-
COURT 16 40)
CONTC— CHIEF  |Order (Sea
44 147540/20/20.05.202 3036/202 SATYAJIT JUSTICE |Dtd. t
0 |24 4 4 SAMAL 'S 2024-05- No-
COURT 17 40)
3 CHIEF Order (Sea
44 147541/20/20.05.202 igggigoz M. R. JUSTICE Dtd. t
1 |24 4 4 BARIK 'S 2024-05- No-
COURT 16 40)
CHIEF Order (Sea
WP (C) - WRIT
44 147542/20/20.05.202 JUSTICE |Dtd. t
5 |oa 4 2092/201 K. SAHOO ‘g 2024-05- SRANCH— No-
COURT 16 40)
BLAPL- CHIEF Order (Sea
44 147543/20/20.05.202 2976/202 P. K. JUSTICE |Dtd. BATL-1 |C
3 |24 4 4 BEHERA 'S 2024-05- No-
COURT 16 5)
3 CHIEF Order (Sea
a4 47544720 [20.05.202 [PLAPDT |SANTOSH JUSTICE |Dtd. t
1990/202 KUMAR
4 |24 4 4 MABANTY 'S 2024-05- No-
COURT 16 5)
CHIEF Order (Sea
WP (C) - WRIT
44 147545/20/20.05.202 JUSTICE Dtd. t
5 |oa 4 2536/201 T. SWAIN ‘s 2024-05- gRANCH No-
COURT 17 43)
44 |47547/20(20.05.202 [PLAPD- Siégiw giier ésea
6 loa . 2705/202 S. C. DAS ‘g 2024-05- No—
COURT 16 43)
CONTC— CHIEF Order (Sea
44 147548/20/20.05.202 4008/202 NIRANJAN JUSTICE Dtd. t
7 |24 4 4 ROUT 'S 2024-05- No-
COURT 17 43)




CHIEF Order (Sea
44 (47549/20(20.05.202 i?éi?zoz gz;giiH JUSTICE |Dtd. t
8 |24 4 4 DAS 'S 2024-05- No-
COURT 16 43)
CHIEF Order (Sea
44 |47550/20 [20.05.202 [PLAPLT |TUKUNA JUSTICE |Dtd. t
3482/202 KUMAR BAIL-2
9 |24 4 ) MISHRA 'S 2024-05- No-
COURT 17 11)
CHIEF Order (Sea
45 |47551/20(20.05.202 ?ggéfgoz B. K. JUSTICE Dtd. BATL-1 |E
0 |24 4 4 PATI 'S 2024-05- No-
COURT 16 5)
CONTC— CHIEF Order (Sea
45 |47552/20/20.05.202 36927202 SATYAJIT JUSTICE |Dtd. t
1 |24 4 1 SAMAL 'S 2024-05- No-
COURT 17 5)
CHIEF Order (Sea
45 |47553/20/20.05.202 ?2;?5;02 P. K. JUSTICE |Dtd. t
2 |24 4 1 BARIK 'S 2024-05- No-
COURT 16 5)
CONTC— CHIEF Order (Sea
45 |47554/20/20.05.202 30597202 BANABIHAR JUSTICE Dtd. CONTEMP |t
3 |24 4 . I RAY 'S 2024-05- |T No-
COURT 17 5)
BLAPL- CHIEF  |Order (Sea
45 |47555/20/20.05.202 2610/202 A. K. JUSTICE |Dtd. t
4 |24 4 A BEHERA 'S 2024-05- No-
COURT 16 5)
CONTC— CHIEF Order (Sea
45 |47556/20/20.05.202 3058/202 SATYAJIT JUSTICE |Dtd. t
5 |24 4 4 SAMAL 'S 2024-05- No-
COURT 17 5)
45 47557/20 |20.05.202 [PLAPD- §§§§§CE giier ésea
e l|oa . 3254/202 S. C. DAS ‘s 2024-05— No-
COURT 16 5)
CONTC— CHIEF Order (Sea
45 |47558/20/20.05.202 JUSTICE |Dtd. CONTEMP |t
2" |ra . §801/202 M K NAYAK 'S 2024-05- |7 No—
COURT 17 4)
CHIEF Order (Sea
45 47559/20 |20.05.202 [PLAPL- BINDU JUSTICE |Dtd. t
4596/202 |SAGAR
8 |24 4 4 SHATN 'S 2024-05- No-
COURT 16 4)
Order (Sea
CONTC-
45 |47560/20/20.05.202 COURT Dtd. t
9 |24 4 i926/202 J DEHURY NO. 1 2024-04- No-
25 4)
46 [47561/20/20.05.202 |CMAPL- |S.K. COURT giier T ésea
0 |24 4 745/2023 |BISWAL NO. 1 2024-05— No-




17 3)
Order (Sea
BLAPL-
46 147562/20120.05.202 H. K. COURT Dtd. t
1 |24 4 2627/202 pprra < NO. 1 |2024-05- [PATETL ino-
4
16 1)
Order (Sea
46 |47563/20(20.05.202 5250/202 N.K. - COURT  |Dtd. gg\;a{— t
2 |24 4 SATAPATHY |~° NO. 1 2024-05- No-
3 2
17 6)
Order WRIT (Sea
46 47564/201/20.05.202 |CMP- S. c COURT Dtd. BRANCH- t
3 |24 4 965/2023 MOHARANA |~ NO. 20 |2024-07- No-
6
10 24)
Order (Sea
46 |47565/20|20.05.202 2;253202 GAGAN . COURT  |Dtd. t
4 |24 4 4 PRADHAN : NO. 20 |2024-05- No-
16 24)
Order WRIT (Sea
46 |47566/201/20.05.202 |CMP- COURT Dtd. t
5 |24 4 292/2024 [R-K- SAHU [C. NO. 20 |2024-05- ];’RANCH No-
14 39)
Order (Sea
46 |47567/20(20.05.202 2;?53202 A. K. . COURT  |Dtd. t
6 |24 4 4 BEHERA : NO. 20 |2024-05- No-
16 39)
Order WRIT (Sea
46 147568/20/20.05.202 |CMP- L. c COURT Dtd. BRANCH- t
7 |24 4 220/2024 [MOHANTY : NO. 20 |2024-05- No-
8
14 39)
Order (Sea
46 |47569/20 (20.05.202 §22£9)3202 ;;Egi;H . COURT  |Dtd. t
8 24 4 4 DAS : NO. 20 |2024-05- No-
16 39)
Order WRIT (Sea
46 |47572/20120.05.202 |CMP- COURT Dtd. t
9 |24 4 220/2024 A. SAHOO (C. NO. 20 |2024-05- E’RANCH No-
14 39)
Order (Sea
47 147573/201(20.05.202 52823202 gzﬁgiN c COURT Dtd. CRIMINA |t
0 |24 4 : NO. 15 |2024-05- |L MISC |No-
4 DHAL
01 1)
Order WRIT (Sea
47 147574/20120.05.202 |CMP- COURT Dtd. t
1 |24 4 520/2024 [P+ K- DAS  C. NO. 15 |2024-05- g’RANCH No-
17 14)
Order (Sea
CMP- WRIT
47 147575/201(20.05.202 COURT Dtd. t
5 |oa 4 §596/202 R.K. SAHU [C. NO. 20 9999-12- lzRANCH No-
31 19)
47 |47576/20(20.05.202 |CMP- A. c COURT Order WRIT (Sea
3 |24 4 357/2024 MOHANTY : NO. 20 |Dtd. BRANCH- |t




2024-05- |1 No-
17 30)
Order (Sea
WRIT
47 147577/20|20.05.202 |CMP- T.K. COURT  |Dtd. BRANCH- |©
4 24 4 534/2024 |[NAYAK NO. 20 |2024-05- No-
3
17 14)
CONTC— Order (Sea
47 147578/20120.05.202 4121/202 SUMANTA COURT Dtd. t
5 24 4 4 DAS NO. 20 |2024-05- No-
17 14)
Order WRIT (Sea
47 147579/20(20.05.202 |CMP- I COURT  |Dtd. BRANCH- |©
6 24 4 534/2024 |~ NO. 20 |2024-05- 3 No-
17 14)
_ Order (Sea
47 |47580/20 (20.05.202 gzgg(jzoz TAPAN COURT  |Dtd. t
7 |24 4 4 SWAIN NO. 20 |2024-05- No-
17 14)
CONTC— Order (Sea
47 147581/201(20.05.202 3925/202 MANGUL COURT Dtd. t
8 |24 4 4 NAIK NO. 20 |2024-05- No-
17 14)
Order (Sea
WP (C) - WRIT
47 |47582/20120.05.202 COURT Dtd. t
o |2a 4 §2410/20 D.K. NAIK No. 20 |2024-05- ?RANCH No-
17 2)
_ (Sea
48 47583/20(20.05.202 22233202 H K COURT CONTEMP |t
0 |24 4 1 MOHANTA NO. 20 T No-
5)
_ Order (Sea
a8 (47584720 20.05.202 |VE(C)~ |BRAJA COURT  |Dtd. WRIT e
1 |ra 4 12216/20 MOHAN No. 20 |2024-07- BRANCH- No-
24 SARANGI 18 7 18)
CONTC— Order (Sea
48 |47585/201/20.05.202 3895,202 AUROBINDO COURT Dtd. CONTEMP |t
2 |24 4 SAHOO NO. 20 |2024-05- |T No-
4
17 5)
Order (Sea
48 47586/20(20.05.202 |CRLA-  |SATYAPRIY ;gURg Dtd. ERIMINA t
3 |24 4 463/2018 |A SUMANTA oLD 2024-05- APPEAL No-
17 5)
WRIT
Order BRANCH (Sea
48 47587/20(20.05.202 ?53(%/20 A. K. ;gURg Dtd. (DIVIST |t
4 |24 4 04 MOHANTY OLb 2024-05- |ON No-
17 BENCH- |111)
2)
CONTC- COURT Order (Sea
28 31588/20 20'05'202 4167/202 M R SAHOO NO. 2 Dtd. t
4 OLD 2024-05- No-




| | | | | 17 | 111)
WRIT
Order BRANCH (Sea
48 147589/201(20.05.202 ?53(22)/20 A. K. c ;gURg Dtd. (DIVISI |t
6 24 4 24 MOHANTY . OL].D 2024-05- |ON No-
17 BENCH- |111)
2)
Order (Sea
CONTC- COURT
48 147590/2020.05.202 |70 cm0 oL oo oo o, 5 |ptd. t
7 24 4 . oLp 2024-05- No-
17 111)
WRIT
Order BRANCH (Sea
48 47591/20(20.05.202 ?53(?1/20 A. K. . ;gURg Dtd. (DIVIST |t
8 24 4 24 MOHANTY ) OL]E) 2024-05- |ON No-
17 BENCH- |111)
2)
Order (Sea
CONTC- |TUSHAR COURT
o8 [3592/20120.05-202 14033/202 [kanTa c.o. o. 2 [ .
4 NAYAK OLD 17 111)
WRIT
Order BRANCH (Sea
49 47593/20(20.05.202 ?53(3)2/20 A. K. . ;gURg Dtd. (DIVIST |t
0 24 4 24 MOHANTY . OL].) 2024-05- |ON No-
17 BENCH- [111)
2)
Order (Sea
CONTC- COURT
49 147594/2020.05.202 ;000 o | o oo No. o Dtd. t
1 |24 4 . oLm 2024-05- No-
17 111)
Order (Sea
49 147595/20 |20.05.202 |CONTC— |, o o | ;gURg Dtd. t
2 |24 4 312/2024 : oLp 2024-03- No-
22 111)
WRIT
Order BRANCH (Sea
49 147596/20(20.05.202 ?53(21/20 A. K. . ;gURg Dtd. (DIVIST |t
3 24 4 I MOHANTY : oim 2024-05- |ON No-
17 BENCH- |111)
2)
WRIT
BRANCH (Sea
49 47597/20 (20.05.202 "1”53(2)5/20 A. K. - ;gURg (DIVISI |t
4 24 4 24 MOHANTY : OL].D ON No-
BENCH- |111)
2)
Order (Sea
49 147598/201(20.05.202 28125202 NIRANJAN c ;gURg Dtd. t
5 |24 4 . ROUT : oim 2024-05- No-
17 111)
149 |47599/20(20.05.202 WP(C)- |A. K. c. (COURT  |order WRIT | (Sea




6 24 4 12326/20 [MOHANTY NO. 2 Dtd. BRANCH t
24 OLD 2024-05- (DIVISI |[No-
17 ON 111)
BENCH-
2)
Order (Sea
49 147600/20(20.05.202 ?74233202 B. K. - ;gURg Dtd. t
7 |24 4 ) PANDA : o 2024-05- No-
17 111)
Order (Sea
49 147601/20(20.05.202 2222202 SAMIR . ;gURg Dtd. t
8 |24 4 ) BARIK : o 2024-05- No-
17 111)
_ Order (Sea
49 147602/20(20.05.202 28223202 JYOTTRANJ |, ;gURg Dtd. t
9 |24 4 ) AN SAHOO |°° s 2024-05- No-
17 111)
WRIT
Order BRANCH (Sea
50 147603/20 (20.05.202 ?53(2)7/20 A. K. . ;gURg Dtd. (DIVISI |t
0 24 4 24 MOHANTY ) OL]E) 2024-05- |ON No-
17 BENCH- |111)
2)
Order (Sea
50 147604/20 (20.05.202 28223202 JYOTIRANJ |, ;gURg Dtd. t
1 24 4 4 AN SAHOO . OL].D 2024-05- No-
17 111)
_ Order (Sea
50 147605/20 (20.05.202 22?53202 H. K. . ;gURg Dtd. t
2 |24 4 ; PATRA : o 2024-05- No-
16 111)
Order (Sea
50 147606/20 (20.05.202 28223202 JYOTTRANJ | ;gURg Dtd. CONTEMP |t
3 24 4 AN SAHOO . ) 2024-05- |T No-
4 OLD
17 5)
WRIT
Order BRANCH (Sea
50 (47607/20 |20.05.202 qugs(i())/zo AK . ;gURg Dtd. (DIVISI |t
4 |24 4 o MOHANTY : o 2024-05- |ON No-
17 BENCH- |111)
2)
Order (Sea
50 [47608/20 20.05.202 300007 A, K. - FoU” |pta. aaro1 |t
5 |24 4 PATRA : . 2024-05- No-
4 OLD
17 6)
Order (Sea
50 |47609/20 [20.05.202 (CRLA= | .. | COURT  |Dtd. ERIMINA t
6 |24 4 465/2024 |°° : NO. 15 [9999-12- No-
APPEAL
31 10)
50 [47610/20 (20.05.202 giljg%oz H K - COURT gijer ésea
7 |24 4 . MOHANTA NO. 15 | o0 os- o




17 10)
Order (Sea
50 |47611/20/20.05.202 |CRLMA- CHHABI c COURT Dtd. BATL-1 t
8 |24 4 90/2024 |RANA : NO. 15 [2024-05- No-
16 5)
BLAPL— Order (Sea
50 |47612/201(20.05.202 3278/202 LAXMIDHAR c COURT Dtd. BATL—2 t
9 |24 4 SAHOO : NO. 15 [2024-05- No-
4
17 9)
WRIT
WP (C) - Order BRANCH (Sea
51 |47613/201(20.05.202 12338/20 A. K. c COURT Dtd. (DIVISI |t
0 |24 4 24 MOHANTY : NO. 15 |2024-05- |ON No-
17 BENCH- |111)
2)
Order (Sea
51 [47614/20 |20.05.202 28223202 DILIP - COURT  |Dtd. t
1 |24 4 4 SAMAL : NO. 15 |2024-05- No-
17 111)
CRLMC— Order (Sea
51 |47615/201/20.05.202 4097/202 A.K. c COURT Dtd. CRIMINA |t
2 |24 4 SWAIN : NO. 15 |2024-05- |L MISC |[No-
3
08 3)
WRIT
WP (C) - Order BRANCH (Sea
51 |47616/201(20.05.202 12336/20 A. K. c COURT Dtd. (DIVISI |t
3 |24 4 54 MOHANTY : NO. 15 |2024-05- |ON No-
17 BENCH- [111)
2)
CRLMC— Order (Sea
51 147617/20120.05.202 1514/202 B.S. c COURT Dtd. CRIMINA t
4 |24 4 SWAIN : NO. 15 |2024-05- |L MISC [No-
4
15 2)
Order (Sea
51 |47618/20|20.05.202 2‘%25202 A. . COURT  |Dtd. t
5 |24 4 MOHANTY : NO. 15 |2024-05- No-
4
16 2)
CONTC— Order (Sea
51 147619/20/20.05.202 4014/202 KAMALAKAN COURT Dtd. t
6 |24 4 TA NATH NO. 15 |2024-05- No-
4
17 2)
CRLMC— Order (Sea
51 147620/201(20.05.202 1843/202 |R.R.DAS c COURT Dtd. CRIMINA |t
7 |24 4 4 T : NO. 15 |2024-05- |L MISC |No-
15 7)
Order (Sea
51 147621/20(20.05.202 ?23‘25202 SRINTBASH |, COURT  |Dtd. t
8 |24 4 MOHANTY : NO. 2 2024-06- No-
4
24 7)
51 147622/201/20.05.202 |WP(C) - A. K. c COURT Order WRIT (Sea
9 |24 4 12332/20 [MOHANTY : NO. 2 Dtd. BRANCH |t




24 2024-05- |(DIVISI |No-
17 ON 111)
BENCH-
2)
Order (Sea
CONTC-
52 147623/20120.05.202 COURT Dtd. t
0 |24 4 2094/202 M R SAHOO NO. 2 2024-05- No-
17 111)
WRIT
WP (C) - Order BRANCH (Sea
52 147624/201(20.05.202 12334/20 A. K. COURT Dtd. (DIVISI |t
1 |24 4 54 MOHANTY NO. 2 2024-05- |ON No-
17 BENCH- |111)
2)
WRIT
WP (C) - Order BRANCH (Sea
52 147625/201(20.05.202 12307/20 A. K. COURT Dtd. (DIVISI |t
2 24 4 54 MOHANTY NO. 2 2024-05- |ON No-
17 BENCH- |111)
2)
CRLMC— Order (Sea
52 147626/201(20.05.202 1912/202 R.K. COURT Dtd. CRIMINA |t
3 |24 4 MALLICK NO. 2 2024-05- |L MISC |No-
4
17 5)
52 47627/20 (20.05.202 |CRLMCT COURT giier CRIMINA ésea
4 |24 4 §846/202 S. NAYAK NO. 2 2024-05- |L MISC |No-
16 7)
WRIT
WP (C) - Order BRANCH (Sea
52 147628/20120.05.202 12311/20 A. K. COURT Dtd. (DIVISI |t
5 |24 4 54 MOHANTY NO. 2 2024-05- |ON No-
17 BENCH- |111)
2)
_ Order (Sea
52 47629/20(20.05.202 gg?g%w M R COURT  |Dtd. &
6 (24 4 1 ROUTRAY NO. 2 2024-05- No-
17 111)
Order (Sea
52 147630/201(20.05.202 Z?Eg;zoz i;iiEA COURT Dtd. CRIMINA |t
7 24 4 3 ROUTRAY NO. 2 2024-05- |L MISC |No-
16 7)
CRLMC— Order (Sea
52 147631/201(20.05.202 4693/202 CHHABI COURT Dtd. CRIMINA |t
8 |24 4 RANA NO. 2 2024-05- |L MISC |No-
3
16 0)
WRIT
WP (C) - Order BRANCH (Sea
52 147632/201(20.05.202 12316/20 A. K. COURT Dtd. (DIVISI |t
9 |24 4 54 MOHANTY NO. 2 2024-05- |ON No-
17 BENCH- |111)

2)




CONTC— Order (Sea
53 147633/20/20.05.202 COURT Dtd. CONTEMP 't
0 |24 4 2917/202 S K NAYAK NO. 2 |2024-05- |T No-
17 7)
Order (Sea
53 147634/20/20.05.202 |CRLMC- M.K. COURT Dtd. t
1 |24 4 945/2024 INAYAK NO. 15 |2024-07- No-
22 7)
Order (Sea
WP (C) -
53 147635/201(20.05.202 12317/20 A. K. COURT Dtd. t
2 |24 4 MOHANTY NO. 15 |2024-05- No-
24
17 7)
Order (Sea
53 [47636/20(20.05.202 |CRLMC- Eiggi? COURT  |Dtd. t
3 24 4 400/2024 NO. 15 |2024-05- No-
ROUT
16 7)
Order (Sea
53 (47637/20(20.05.202 22233202 Dé/f({]PRAMO COURT  |Dtd. t
4 |24 4 1 ROUT‘ NO. 15 |2024-05- No-
17 7)
CONTC— Order (Sea
53 47638/201/20.05.202 3822202 DILIP COURT Dtd. CONTEMP |t
5 |24 4 SAMAL NO. 15 |2024-05- |T No-
4
17 1)
Order (Sea
53 47639/201/20.05.202 |CRLMC- |A. COURT Dtd. t
6 |24 4 400/2024 |PATTANAIK NO. 15 |2024-05- No-
16 1)
WRIT
WP (C) - Order BRANCH (Sea
53 147640/2020.05.202 12347/20 A. K. COURT Dtd. (DIVISI |t
7 |24 4 54 MOHANTY NO. 15 |2024-05- |ON No-
17 BENCH- |111)
2)
_ Order (Sea
53 (47641/20(20.05.202 32233202 DILIP COURT  |Dtd. t
8 |24 4 4 SAMAL NO. 15 |2024-05- No-
17 111)
53 47642/20 |20.05.202 |CREMCT COURT giier CRIMINA ésea
o |24 4 1483/202 M. BEHERA NO. 15 [2024-05- |L MISC |No-
4
16 3)
Order (Sea
54 147643/201(20.05.202 giif?zoz gg;&IT COURT Dtd. CONTEMP |t
0 |24 4 NO. 15 |2024-05- |T No-
4 SAMAL
17 6)
WRIT
WP (C) - Order BRANCH (Sea
54 |47644/201/20.05.202 12348/20 A. K. COURT Dtd. (DIVISI |t
1 |24 4 54 MOHANTY NO. 15 |2024-05- |ON No-
17 BENCH- |111)

2)




CRLMC— Order (Sea
54 147645/20120.05.202 COURT Dtd. CRIMINA |t
2 |24 4 3774/202)\J. KAMILA NO. 15 [2024-04- |L MISC |No-
3
29 4)
Order (Sea
54 [47646/20 |20.05.202 3225202 TAPAN COURT  |Dtd. t
3 24 4 SWAIN NO. 15 |2024-05- No-
4
17 4)
WRIT
WP (C) - Order BRANCH (Sea
54 147647/20120.05.202 12350/20 A. K. COURT Dtd. (DIVISI |t
4 24 4 24 MOHANTY NO. 15 2024-05- |ON No-
17 BENCH- |111)
2)
54 147648/2020.05.202 CONTC- COURT giier CONTEMP ésea
5 24 4 2498/202 HEERA DAS NO. 15 |2024-05- |T No-
17 4)
CRLMC— Order (Sea
54 147649/20120.05.202 1506/202 P.K. COURT Dtd. CRIMINA |t
9 24 4 4 MOHANTY NO. 15 2024-05- |L MISC |No-
17 2)
Order (Sea
CONTC-
54 |47650/20(20.05.202 COURT Dtd. t
7 24 4 2499/202 HEERA DAS NO. 15 |2024-05- No-
17 2)
WRIT
WP (C) - Order BRANCH (Sea
54 147651/201(20.05.202 12351/20 A. K. COURT Dtd. (DIVISI |t
8 24 4 o4 MOHANTY NO. 15 |2024-05- |ON No-
17 BENCH- |[111)
2)
CRLMC— Order (Sea
54 147652/20120.05.202 1103/202 |D. SWAIN COURT Dtd. CRIMINA |t
9 24 4 4 : NO. 15 2024-07- |L MISC |No-
03 7)
Order (Sea
CONTC-
55 147653/20(20.05.202 COURT Dtd. t
0 |24 4 2500/202 N K ROUT NO. 15 |2024-05- No-
17 7)
CONTC— Order (Sea
55 147654/20120.05.202 4994/202 SRINIBASH COURT Dtd. CONTEMP |t
1 24 4 MOHANTY NO. 15 2024-05- |T No-
3
17 5)
WRIT
WP (C) - Order BRANCH (Sea
55 147655/20120.05.202 12369/20 A. K. COURT Dtd. (DIVISI |t
2 24 4 24 MOHANTY NO. 15 2024-05- |ON No-
17 BENCH- |111)
2)
55 147656/20|20.05.202 |CRLMC- P.K. JENA COURT Order CRIMINA |(Sea
3 24 4 691/2024 | " NO. 15 |Dtd. L MISC |t




2024-03- No-
19 1)
55 (47657/20 (20.05.202 CONTCT COURT giier CONTEMP t(sea
4 |24 4 2446/202 M R BARIK NO. 15 [2024-05- |T No-
17 9)
WRIT
WP (C) - Order BRANCH (Sea
55 147658/201(20.05.202 12354/20 A. K. COURT Dtd. (DIVIST |t
5 24 4 24 MOHANTY NO. 15 2024-05- |ON No-
17 BENCH- |111)
2)
Order (Sea
55 (47659/20|20.05.202 |CONTC~ [M/S.PRAMO COURT  Ipi 4. t
3905/202 |D KU. NO. 2
6 |24 4 ; i o 2024-07- No-
12 111)
Order (Sea
55 147660/20 [20.05.202 g??g%m s pash ;gURg Dtd. CRIMINA |t
7 |24 4 : . 2024-05- |L MISC |No-
3 OLD
17 4)
WRIT
_ Order BRANCH (Sea
55 (47661/20(20.05.202 Vfggé/zo A. K. ESURg Dtd. (DIVISI |t
8 24 4 24 MOHANTY OL].) 2024-05- |ON No-
17 BENCH- |112)
2)
Order (Sea
55 147662/20 (20.05.202 (132%5202 J. ;gURg Dtd. CRIMINA |t
9 |24 4 PARDHAN . 2024-05- |L MISC |No-
4 OLD
17 7)
Order (Sea
CONTC- COURT
56 147663/20 (20.05.202 |00 00 L w2 |pa. t
0 |24 4 ; o 2024-05- No-
17 7
_ Order (Sea
56 147664/20(20.05.202 (135?145202 G.s. ;gURg Dtd. CRIMINA |t
1 |24 4 MOHANTY - 2024-05- |L MISC |No-
4 OLD
17 6)
WRIT
Order BRANCH (Sea
56 147665/20 (20.05.202 "fggg/zo A. K. ;gURg Dtd. (DIVIST |t
2 24 4 24 MOHANTY OL].D 2024-05- |ON No-
17 BENCH- |112)
2)
Order (Sea
CONTC- COURT
56 147666/20 20.05.202 |50 00 L e o % |pa. t
3 |24 4 ; o 2024-05- No-
17 112)
Order (Sea
56 147667/20 (20.05.202 g?%?zoz PRADEEP ;gURg Dtd. CRIMINA |t
4 |24 4 KUMAR DAS . 2024-05- |L MISC |No-
4 OLD 17 5)




Order (Sea
56 147668/20 [20.05.202 |cRiMp- [“2DTT COURTIpig. WRIT
5 24 4 786/2024 | HER C.0. MNO- 2 lr0p4-05- [BRANCH™ |y,
MAHARANA OLD 4
17 37)
Order (Sea
56 147669/20 (20.05.202 (135?5’5202 BALARAM | ;gURg Dtd. t
6 |24 4 ) STNGH : oo 2024-05- No-
17 37)
WRIT
Order BRANCH (Sea
56 (47670/201(20.05.202 ngzii;/zo A. K. c ;gURg Dtd. (DIVISI |t
7 24 4 24 MOHANTY . OL]E) 2024-05- |ON No-
17 BENCH- |112)
2)
COURT Order (Sea
56 47671/20(20.05.202 |CRIMC- | .o | co o |pea. CRIMINA |t
8 |24 4 818/2024 9" : . 2024-05- |L MISC |No-
OLD
17 2)
Order (Sea
56 47672/20 20.05.202 000000 ISATYAITT | co%7 |pa. N :
9 24 4 MOHAPATRA ) ) 2022-05- No-
2 OLD
19 8)
WRIT
Order BRANCH (Sea
57 |47673/20(20.05.202 vlquig)z/zo A. K. . EgURg Dtd. (DIVIST |t
0 24 4 24 MOHANTY . OL].D 2024-05- |ON No-
17 BENCH- |112)
2)
_ Order (Sea
57 |47674/20(20.05.202 25?343202 A.T. . ;gURg Dtd. CRIMINA |t
1 |24 4 NAYAK : : 2024-05- |L MISC |No-
3 OLD
17 4)
Order (Sea
CRLMC- COURT
57 147675/20 20.05.202 (ToeeCs L |G co R0 [pea. t
2 24 4 ) oo 2024-05- No-
17 1)
WRIT
Order BRANCH (Sea
57 |47676/20(20.05.202 ?55(3)7/20 A. K. . ;gURg Dtd. (DIVIST |t
3 24 4 24 MOHANTY : OL].D 2024-05- |ON No-
17 BENCH- |113)
2)
Order (Sea
BLAPL- ARUN
57 (47677/20(20.05.202 COURT  |Dtd. t
2 |oa 4 12681/20 KUMAR C. NO. 17 |2024-07- [BRIDL=1 | _
23 JATT
08 6)
CRLMC— Order (Sea
57 147678/201/20.05.202 1865/202 R.K. C COURT Dtd. CRIMINA |t
5 24 4 DEHURY - NO. 17 2024-05- |L MISC |No-
4
17 7
57 [47679/20[20.05.202 |CONTC- |DILIP - COURT  |order (Sea
6 |24 4 3900/202 |SAMAL : NO. 17 |Dtd. t




4 2024-05- No-
17 7)
WRIT
WP (C) - Order BRANCH (Sea
57 |47680/20/20.05.202 12529720 B+ K. c COURT |Dtd. (DIVISI |t
7 |24 4 5 MOHANTY : NO. 17 |2024-05- |ON No-
17 BENCH- |113)
2)
CRLMC— Order (Sea
57 147681/201(20.05.202 1849/202 |M. DAS c COURT Dtd. CRIMINA |t
8 |24 4 : : NO. 17 |2024-05- |L MISC |No-
4
17 7)
Order (Sea
57 |47682/20(20.05.202 gg%?zoz EﬁﬁiEDRA . COURT  |Dtd. CRIMINA |t
9 |24 4 : NO. 17 |2024-05- |L MISC |No-
4 LENKA
17 7)
Order WRIT (Sea
58 (47683/20/20.05.202 |CRLMP- COURT  |Dtd. t
0 |24 4 782/2024 |F CH JENA [C. NO. 17 |2024-05- ]Z’RANCH No-
17 37)
WRIT
WP (C) - Order BRANCH (Sea
58 (47684/20(20.05.202 12396/20 B+ B c COURT |Dtd. (DIVIST |t
1 |24 4 s MALLICK : NO. 17 |2024-05- |ON No-
17 BENCH- |111)
2)
58 47685/20 20.05.202 |CREMCT COURT giier CRIMINA ésea
2 |24 4 1834/202|[K. SRHOO |(C. NO. 17 [2024-05- |L MISC |No-
4
17 7)
Order (Sea
58 |47686/20 |20.05.202 ?1)135202 ii‘zgém . COURT  |Dtd. t
3 |24 4 s ROUT : NO. 17 |2024-05- No-
17 7)
58 47687/20 20.05.202 |CREMCT COURT giier CRIMINA t(sea
4 |24 4 1929/202|D. SAMAL |(C. NO. 17 [2024-05- |L MISC |No-
4
17 5)
CRLMC— Order (Sea
58 (47688/20(20.05.202 1847202 M-R- c COURT |Dtd. CRIMINA [t
5 |24 4 SAHOO : NO. 15 |2024-08- |L MISC |No-
4
28 7)
Order Sea
58 (47689/20 |20.05.202 gggg%oz v R sAHOO | COURT  |Dtd. CONTEMP t<
6 |24 4 . : NO. 15 [2024-05- |T No-
17 3)
58 [47690/20 20.05.202 |CREMCT COURT giier CRIMINA ésea
7 |24 4 1926/202 |a.K. JATI (C. NO. 15 [2024-05- |L MISC |No-
4
17 5)
58 [47691/20|20.05.202 [WP(C)- R K c. ICOURT  |Order WRIT | (Sea




8 24 4 11771/20 MOHABHOI NO. 15 |Dtd. BRANCH |t
24 2024-05- |(DIVISI |No-
13 ON 105)
BENCH-
1)
Order (Sea
58 147692/20/20.05.202 |CRLMC- S.K. COURT Dtd. CRIMINA |t
9 24 4 762/2024 |BISWAL NO. 15 |2024-03- |LL MISC |No-
21 3)
Order (Sea
59 147693/20/20.05.202 |RSA- P CH COURT Dtd. SECOND |t
0 24 4 395/2007 [MOHANTY NO. 15 2024-05- |APPEAL |No-
16 3)
Order Sea
59 147694/20|20.05.202 |CRLMC” COURT  |Dtd. CRIMINAt(
5134/202 |S.SAMAL
1 24 4 NO. 15 |2024-07- |LL MISC |No-
3
31 4)
Order (Sea
59 147695/20/20.05.202 |RSA- J P KAR COURT Dtd. SECOND |t
2 24 4 395/2007 NO. 15 2024-05- |APPEAL |No-
16 3)
Order (Sea
59 147696/20 20.05.202 256(;:)/;02 R.C. COURT  |Dtd. e |t
3 24 4 4 MALLICK NO. 20 2024-08- 5 No-
06 45)
WRIT
WP (C) - Order BRANCH |(Sea
59 147697/201(20.05.202 12595/20 K. K. COURT Dtd. (DIVISI |t
4 24 4 23 MOHANTY NO. 20 2024-05- |ON No-
09 BENCH- |106)
1)
Order (Sea
59 147698/20/20.05.202 |RSA- P K COURT Dtd. SECOND |t
5 24 4 201/2006 MISHRA NO. 20 2024-05- |APPEAL |No-
16 2)
Order (Sea
59 147699/20/20.05.202 |SA- P CH COURT Dtd. SECOND |t
6 24 4 409/2000 [MOHANTY NO. 20 2024-05- |APPEAL |No-
17 7)
Order (Sea
WP (C) - WRIT
59 |47700/201(20.05.202 COURT Dtd. t
2 loa 4 ;2059/20 K.C. SAHU No. 20 |lbo2a—os- };RANCH— No-
14 32)
Order (Sea
59 47701/20 [20.05.202 ?53“5:2;20 A. K. COURT  |Dtd. mancH |t
8 |24 4 o4 ROUT NO. 20 (2024-05- 3 No-
17 42)
Order (Sea
WP (C) - WRIT
59 147702/201(20.05.202 COURT Dtd. t
9 24 4 ;2099/20 G.S. DAS NO. 20 12024-05- iRANCH— No—
17 32)




Order (Sea
60 |47703/201(20.05.202 |SA- COURT Dtd. SECOND |t
0 |24 4 51/1995 |& CH ROUT [C. NO. 20 [2024-05- |APPEAL |No-
20 7)
CONTC— Order (Sea
60 |47704/20120.05.202 3988/202 SUMANTA c COURT Dtd. t
1 24 4 4 DAS . NO. 20 |2024-05- No-
17 7)
Order WRIT (Sea
60 |47705/20/20.05.202 |CMP- B.B. c COURT Dtd. BRANCH- t
2 |24 4 398/2024 MALLICK : NO. 20 [2024-08- No-
1
13 30)
Order (Sea
WP (C) - WRIT
60 |47706/20120.05.202 COURT Dtd. t
3 |oa 4 éiBO/ZO N. ROUT C. No. 20 |2024-05- ]jRANCH No-
17 38)
Order (Sea
60 147707/201(20.05.202 gglzgc/:zoz DILIP c COURT Dtd. t
4 |24 4 1 SAMAL : NO. 20 |2024-05- No-
17 38)
Order WRIT (Sea
60 |47708/20/20.05.202 |CMP- COURT Dtd. t
5 |24 4 502/2024 0 KUMA - [C. NO. 20 |2024-05- g’RANCH No-
17 14)
Order (Sea
60 147709/201(20.05.202 |CRLMP- ;ﬁﬁg; c COURT Dtd. YQEZECH_ t
6 |24 4 556/2024 : NO. 20 |2024-05- No-
PARIDA 6
13 35)
Order WRIT (Sea
60 147710/201(20.05.202 |CMP- SATRUGHNA c COURT Dtd. BRANCH— t
7 |24 4 318/2024 DASH (A) : NO. 20 |2024-05- No-
1
16 30)
Order (Sea
60 |47711/20/20.05.202 |LAA- S. P. c DR (J) Dtd. FIRST t
8 |24 4 14/2019 |SAHOO : 2024-07- |APPEAL |No-
08 5)
60 |47712/201(20.05.202 |CRLMP- gijer WRIT t(sea
9 |24 4 746/2024 B B DAS C- PR (J) 2024-05- ]ZRANCH_ No-
16 37)
61 |47713/20(20.05.202 |CRIMP- bra.  [mmar |52
0 |24 4 752/2024 |7 © PASE (G0 PRI p09q-05- BRANCH™ fyo_
16 37)
61 |(47715/20/20.05.202 |[WP(C)- |K P giger WRIT ésea
1 |24 4 101/2018 BEHERA C- PR (J) 2019-07- BRANCH- No-
1
24 3)
CONTC- Order (Sea
21 §Z716/20 20'05'202 3847/202 EIEWAL c. DR (J) |ptd. t
4 2024-05- No-




17 3)
Order (Sea
61 |47718/20/20.05.202 |LAA- M. R. c DR (J) Dtd. FIRST t
3 |24 4 101/2018 |[BARIK : 2024-05- |APPEAL |No-
16 4)
Order (Sea
61 |47719/20/20.05.202 |SA- D.K. c DR (J) Dtd. SECOND |t
4 |24 4 21/1986 |NAYAK : 2024-05- |APPEAL |No-
06 3)
Order (Sea
61 147720/20 |20.05.202 |SONTC~ |BRAJA Dtd. CONTEMP |t
3845/202 |[KISHOR C. DR (J)
5 24 4 4 PANDA 2024-05- |T No-
17 3)
Order (Sea
CMP- WRIT
61 |47721/20120.05.202 N.K. Dtd. t
6 |24 4 1381/202 SATAPATHY PR () 2024-05- BRANCH No-
3 2
17 6)
CONTC— Order (Sea
61 147722/201(20.05.202 3828/202 TAPAN c DR (J) Dtd. CONTEMP |t
7 |24 4 1 SWAIN : 2024-05- |T No-
17 3)
Order (Sea
WP (C) - WRIT
61 147723/201(20.05.202 COURT Dtd. t
g |ra 4 51875/20 B K DAS C. NO. 16 |2024-07- ];RANCH No-
01 20)
CONTC— Order (Sea
61 |47724/20120.05.202 3878/202 BIJAY KU c COURT Dtd. t
9 |24 4 1 DALETI : NO. 16 |2024-05- No-
17 20)
Order (Sea
62 47725/20120.05.202 i???f?oz SRINIBAS | COURT  |Dtd. t
0 |24 4 4 MOHANTY : NO. 16 |2024-05- No-
16 20)
CONTC— Order (Sea
62 |47726/20120.05.202 3876/202 TAPAN c COURT Dtd. t
1 |24 4 4 SWAIN : NO. 16 |2024-05- No-
17 20)
Order (Sea
62 |47727/20 |20.05.202 ?5;2)2/20 P. K. . COURT  |Dtd. e |t
2 24 4 17 DASH . NO. 16 |2024-05- 9 No-
16 10)
Order (Sea
CONTC-
62 |47728/20120.05.202 COURT Dtd. t
3 |24 4 2869/202 B C PANDA |C. NO. 16 |2024-05- No-
17 10)
Order (Sea
WP (C) - WRIT
62 147729/20120.05.202 COURT Dtd. t
2 |oa 4 13542/20 S NAYAK C. NO. 16 |2024-05- gRANCH No-
16 10)
62 147730/201(20.05.202 |CONTC- SOURAVA c COURT Order (Sea
5 24 4 3855/202 |CH. DASH . NO. 16 |Dtd. t




4 2024-05- No-
17 10)
CONTC— Order (Sea
62 (47732/20120.05.202 3852/202 SARADA C COURT Dtd. CONTEMP |t
6 |24 4 NAYAK : NO. 16 [2024-05- |T No-
4
17 3)
Order (Sea
62 47733/20120.05.202 ?2’9(8;/20 A. - ;gURg Dtd. gi\;a{_ t
7 |24 4 SUNDARAY : - 2024-07- No-
23 OLD 1
08 1)
Order (Sea
62 47734/20 20.05.202 "7 507 Ia. . . o R |pta. e |t
8 124 4 ) ROUT : oD 2024-05- | No-
17 18)
_ Order (Sea
62 47735/20 120.05.202 ﬂ(éé/zo P. K. . ;gURg Dtd. gizﬁca— t
9 |24 4 MOHANTY ) ’ 2024-05- No-
23 OLD 2
16 8)
Order (Sea
WP (C) - COURT WRIT
63 |47736/2020.05.202 11756/20|S MISHRA C. NO. 2 Dtd. BRANCH- t
0 24 4 oa oD 2024-05- | No-
17 4)
Order (Sea
WP (C) - COURT WRIT
63 147737/2020.05.202 11759/20 |S MISHRA C. NO. 2 btd. BRANCH- t
1 124 4 1 oim 2024-05- | No-
17 4)
Order (Sea
WP (C) - COURT WRIT
63 147738/20/20.05.202 11768/20|S MISHRA C. NO. 2 btd. BRANCH- t
2 |24 4 o oLp 2024-05- | No-
17 4)
Order (Sea
WP (C) - COURT WRIT
63 |47739/2020.05.202 11774/20 |S MISHRA C. NO. 2 btd. BRANCH- t
3 |24 4 1 oim 2024-05- | No-
17 4)
Order (Sea
WP (C) - COURT WRIT
63 147740/20120.05.202 50167501 |p. x. Dpas |c. NOo. 2 |Ptd: BRANCH- |©
4 |24 4 ; oLp 2024-05- | No-
14 32)
Order (Sea
WP (C) - COURT WRIT
63 147741/20 |20.05.202 11749/20|S MISHRA C. NO. 2 btd. BRANCH- t
5 |24 4 ” oim 2024-05- | No-
17 4)
Order (Sea
WP (C) - WRIT
63 147742/20120.05.202 COURT Dtd. t
e |oa . 5708/20 D SAMAL [C. No. 16 |2o2a—o7- }ZRANCH— No-
08 38)
Order (Sea
63 [47743/20|20.05.202 |cMP- COURT  |Dtd. WRIT e
7 |24 4 373/2024 |} BARAL  C. NO. 20 |2024-08- ?RANCH_ No-
27 30)
|63 |47744/20|20.05.202 |CONTC- |DILIP c. (COURT  |order (Sea




8 24 4 3849/202 |SAMAL NO. 20 |Dtd. t
4 2024-05- No-
17 30)
Order (Sea
WP (C) - WRIT
63 |47745/20120.05.202 COURT Dtd. t
s |oa 4 ;8844/20 P. C. DAS |C. No. 24 15000-01- ?RANCH No-
01 30)
CONTC— Order (Sea
64 |47746/20120.05.202 3573/202 SUMANTA c COURT Dtd. t
0 24 4 4 DAS . NO. 24 |2024-05- No-
17 30)
Order (Sea
WP (C) - WRIT
64 |47747/20120.05.202 COURT Dtd. t
1 |ra 4 23844/20 R.R.DAS C. No. 24 |5000-01- ?RANCH No-
01 30)
Order (Sea
CONTC-
64 |47748/201(20.05.202 COURT Dtd. t
2 24 4 2549/202 M R SAHOO |C. NO. 24 |2024-05- No-
17 30)
64 (47750720 |20.05.202 |SONTC~ COURT giier CONTEMP ésea
3 |24 4 2803/202 P PANDA C- NO. 24 |2024-05- |T No-
17 3)
Order (Sea
64 147751/201(20.05.202 i§225202 S. K. c COURT Dtd. t
4 |24 4 BHANJADEO |~ NO. 24 |2024-05- No-
4
16 3)
Order (Sea
64 |47752/20 120.05.202 igiéfgoz T2 pas I COURT  |Dtd. t
5 |24 4 4 T : NO. 24 |2024-05- No-
16 3)
Order (Sea
64 [47753/20120.05.202 231;?3202 DILIP . COURT  |Dtd. &
6 |24 4 SAMAL : NO. 24 |2024-05- No-
4
17 3)
Order (Sea
64 47754/20(20.05.202 iﬁiﬁfﬁoz SRINTBASH |, COURT  |ptd. aari1 |t
7 |24 4 MOHANTY : NO. 2 2024-05- No-
4
13 5)
Order (Sea
ABLAPL-
64 |47756/20120.05.202 COURT Dtd. t
8 |24 4 2894/202 T.R. DAS IC. NO. 2 2024-05- No-
17 5)
(Sea
BLAPL-
64 147757/20120.05.202 COURT t
5 |2a . 2264/202 T.R. DAS |C. NG. 2 BAIL-2 No—
12)
Order (Sea
65 |47758/20 20.05.202 ??325202 JADUNATH | COURT  |Dtd. t
0 |24 4 4 PRADHAN : NO. 2 2024-05- No-
16 12)




CONTC— Order (Sea
65 [47760/20 [20.05.202 (Jo0c"  IBITAY KU | COURT  |Dtd. t
1 24 4 4 DALET . NO. 2 2024-05- No-
17 12)
Order (Sea
65 [47761/20 20.05.202 ??;5202 JADUNATH | COURT  |Dtd. t
2 |24 4 ; PRADHAN : NO. 2 |2024-05- No-
16 12)
Order (Sea
65 (47762/2020.05.202 (1:?8];/202 s.p. COURT  |Dtd. ERIMINA t
3 24 4 MOHAPATRA NO. 5 5000-01- No-
2 APPEAL
01 7)
CONTC— Order (Sea
65 47764/20 [20.05.202 [JOV7C7  INTRANIAN |, COURT  |Dtd. t
4 |24 4 ) ROUT : NO. 5  |2024-05- No-
17 7)
Order (Sea
WP (C) - WRIT
65 |47765/20 120.05.202 COURT  |Dtd. t
> e ; §i795/2o S. DAS c. SR oo ]ZRANCH o
26 38)
CONTC— Order (Sea
65 147766/20120.05.202 4015/202 KAMALAKAN COURT Dtd. t
6 |24 4 ) TA NATH NO. 6  |2024-05- No-
17 38)
Order (Sea
65 |47767/20 20.05.202 12*2%5202 J. R. . COURT  |Dtd. t
7 |24 4 ; NAYAK : NO. 2 |2024-05- No-
16 38)
CONTC— Order (Sea
65 147769/20120.05.202 4132/202 NIRANJAN C COURT Dtd. CONTEMP |t
8 |24 4 ) ROUT : NO. 2 |2024-05- |T No-
17 1)
Order (Sea
65 47770/20 |20.05.202 ?152(3())/20 P.K. . COURT  |Dtd. e |t
9 24 4 PARIDA : NO. 2 2024-05- No-
24 7
17 5)
Order (Sea
66 |47771/20 20.05.202 2??53202 ];’igig - COURT  |Dtd. t
0 |24 4 ) oy : NO. 2 |2024-05- No-
17 5)
Order CRIMINA |(Sea
66 [47772/20/20.05.202 |CRLREV- |A.K. - COURT  |Dtd. L t
1 24 4 210/2024 MOHANTY - NO. 6 2024-08- |REVISIO |[No-
06 N 1)
Order (Sea
CONTC-
66 [47774/20 120.05.202 COURT  |Dtd. t
2 |24 1 2168/202IM R SRHOO €O~ lyo 6 |2024-05- No-
17 1)
66 (47775720 [20.05.202 [SONTCT  |pangIT courT Order (Sea
3 |oa 4 1523/202 SAMAL C. NO. 1 Dtd. t
4 : 2024-07- No-




12 1)
Order (Sea
WP (C) - WRIT
66 (47776/20(20.05.202 COURT Dtd. t
4 |oa 4 22407/20 M.K. PANI |C. NO. 1 2024-05— ]iRANCH— No-
17 2)
Order (Sea
66 [47778/20 120.05.202 33’123202 R C - COURT  |Dtd. t
5 |24 4 MALLIK : NO. 1 2024-05- No-
4
17 2)
Order (Sea
WP (C) - WRIT
66 147779/20120.05.202 COURT Dtd. t
e |ra 4 22727/20 M.K. PANI |C. NO. 1 2024-05— ]ZRANCH— No-
17 26)
CONTC— Order (Sea
66 147781/201(20.05.202 4145202 R C c COURT Dtd. CONTEMP |t
7 |24 4 MALLIK : NO. 1 2024-05- |T No-
4
17 5)
Order (Sea
66 147782/201(20.05.202 2(131223202 R C c COURT Dtd. t
8 |24 4 MALLIK : NO. 1 2024-05- No-
4
17 5)
Order (Sea
66 147783/20 20.05.202 ?51(2)3/20 SUBRAT |, COURT  |Dtd. e |t
9 |24 4 KUMAR DAS |~° NO. 1 2024-05- No-
24 2
17 7)
CONTC— Order (Sea
67 |47785/20(20.05.202 4623/202 P K c COURT Dtd. CONTEMP |t
0 |24 4 PARIDA : NO. 1 2024-05- |T No-
3
17 2)
CONTC— Order (Sea
67 |(47786/20(20.05.202 2001/202 KAMALAKAN c COURT Dtd. t
1 |24 4 4 TA NATH : NO. 1 2024-04- No-
06 2)
Order (Sea
WP (C) - WRIT
67 (47787/20(20.05.202 COURT Dtd. t
5 log 4 51043/20 S. MISHRA |C. NO. 1 2024-05— ];RANCH No-
17 47)
Order (Sea
67 147789/20 [20.05.202 |WE(C)~ |[BRAJA COURT  |Dtd. WRIT e
3 |24 . 12163/20 |MOHAN C. No. 1 2024-05- BRANCH- No-
24 SARANGI e 6 35)
Order (Sea
67 47790720 |20.05.202 [SONTC™ |SANJIB COURT  |Dtd. CONTEMP |t
4 |24 4 3559/202 |KUMAR c. NO. 1  |2024-05- |T No-
4 BHANJDEO :
17 6)
Order (Sea
67 147791/20 [20.05.202 |WE(C)~ |[BRAJA COURT  |Dtd. WRIT e
5 |oa 4 12166/20 MOHAN C. NO. 1 2024-05- BRANCH- No-
24 SARANGI e 6 35)
67 [47792/20(20.05.202 |WP(C) - COURT Order WRIT (Sea
6 |24 4 12754/20 B K SWAIN |C. NO. 1 Dtd. BRANCH- |t




24 2024-05- |4 No-
17 38)
Order (Sea
67 147794/20 |20.05.202 |"E ()~ |ASHOK COURT  |Dtd. t
12173/20 |KUMAR C.
7 |24 4 S LEHERA NO. 1 |2024-05- No-
17 38)
Order (Sea
67 147795/20 |20.05.202 qugsgg;/zo SUVENDU |, COURT  |Dtd. e |t
8 24 4 oy BARIK : NO. 1 |2024-06- | No-
20 48)
Order (Sea
67 47796/20 20.05.202 17 (217 lp k. . COURT  |Dtd. e |t
9 24 4 54 MISHRA . NO. 1 2024-05- 6 No-
17 35)
Order (Sea
68 [47797/20 120.05.202 Tﬁ)ég;/zo PRADEEP | COURT  |Dtd. giﬁw_ t
0 |24 4 BEHERA ) NO. 1  |2024-05- No-
24 2
15 8)
Order (Sea
WP (C) - ASHOK WRIT
68 |47799/20120.05.202 |1 500 0 fem o o COURT  |Dtd. BRANCH- |t
1 |24 4 I ROUT NO. 1 2024-05- | No-
17 35)
Order (Sea
WP (C) - ASHOK WRIT
68 |47800/20 (20.05.202 |7 o0 o0 fooi o - COURT  |Dtd. BRANCH- |E
2 |24 4 5 ROUT NO. 1 |2024-05- | No-
17 18)
Order (Sea
WP (C)- |ASHOK WRIT
68 |47801/20(20.05.202 |1 0o 0 foo o - COURT  |Dtd. BRANCH- |E
3 |24 4 5 ROUT NO. 1 2024-05- | No-
17 18)
Order (Sea
WP (C) - ASHOK WRIT
68 |47803/20|20.05.202 |17 70 o0 Lo n - COURT  |Dtd. BRANCH- |E
4 |24 4 S ROUT NO. 1 |2024-05- | No-
17 18)
Order (Sea
WP (C)- |ASHOK WRIT
68 |47805/20(20.05.202 |1 o5 oo foo o - COURT  |Dtd. BRANCH- |©
5 |24 4 5 ROUT NO. 1 2024-05- | No-
17 18)
Order (Sea
WP (C) - WRIT
68 147806/20/20.05.202 COURT  |Dtd. t
6 |2a 4 3886/201 K.K. NATH C. NO. 1 |2024-04- ERANCH No-
19 28)
Order (Sea
WP (C) - WRIT
68 |47807/20/20.05.202 COURT  |Dtd. t
7 |oa 4 5886/201 S.C. DASH [C. No. 1 |2oza—oa- }:_?RANCH No-
19 28)
Order (Sea
68 |47809/20 |20.05.202 vggcgg)/zoz G.K. . COURT  |Dtd. mrancr |t
8 24 4 SUNDARAY : NO. 6 2024-03- No-
4 2
22 7)
168 [47810/20|20.05.202 [WP(C)- |S.K. c. ICOURT  |Order WRIT | (Sea




9 |24 4 13572/20 |SAHOO NO. 6 Dtd. BRANCH- |t
12 2024-05- |5 No-
15 47)
Order (Sea
WP (C) - WRIT
69 147812/20/20.05.202 COURT Dtd. t
0 l2a . 471270/201 R.R.DAS C. No. 6 2024-05- ];RANCH No—
15 34)
Order (Sea
69 147814/20 (20.05.202 nge((é)/zol M/S.ANUPA | COURT  |Dtd. e |t
1 |24 4 8 M DASH : NO. 6 2024-05- = No-
15 23)
Judgemen (Sea
BLAPL-
69 (47816/201(20.05.202 12321/20 P.K.MOHAN c COURT t Dtd. BaTL_1 |C
2 |24 4 . TY : NO. 6 2024-05- No-
17 2)
Order (Sea
69 147818/20 [20.05.202 T’fgé%/m P.N. - COURT  |Dtd. e |t
3 |24 4 54 NAYAK : NO. 6 2024-05- - No-
01 48)
Order (Sea
69 147820/20 20.05.202 ?ljég;/zo P.K. . COURT  |Dtd. e |t
4 |24 4 SWAIN : NO. 6 2024-05- No-
24 2
17 8)
Order (Sea
69 |47821/20 |20.05.202 Tﬁ)égé/zo H.K. . COURT  |Dtd. mancH |t
5 |24 4 MOHANTA : NO. 6 2024-05- No-
24 2
17 8)
Order (Sea
69 147823/201/20.05.202 |RSA- Dtd. t
6 |24 4 405/2023 [F+ PANDA - C. PR (J) 1hp04-08- No-
05 8)
Order (Sea
69 147825/20|20.05.202 |TRPCRL- |S.K. Dtd. t
7 |24 4 43/2024 |BISWAL C- PR (J) 2024-05- AL 1 No-
17 3)
Order (Sea
69 147827/201/20.05.202 |TRP(C)- |S.K. c COURT Dtd. M.J.C t
8 |24 4 116/2024 BEHERA : NO. 11 |2024-07- | ~°° No-
19 6)
Order (Sea
69 (47828/20(20.05.202 |RSA- S. c COURT Dtd. t
9 |24 4 437/2023 [MOHARANA : NO. 11 |2024-08- No-
12 6)
CONTC— Order (Sea
70 |47829/20/20.05.202 9166/202 KAMALAKAN | COURT Dtd. CONTEMP |t
0 |24 4 TA NATH : NO. 11 |2024-04- |T No-
4
04 2)
Order (Sea
70 |47831/20(20.05.202 |RSA- COURT Dtd. t
1 |24 4 437/2023 M- K- PANL (C. NO. 11 |2024-08- No-
12 2)




Order (Sea
70 147833/20/20.05.202 |RSA- S. COURT Dtd. t
2 24 4 438/2023 MOHARANA NO. 11 |2024-08- No-
12 2)
CRLMC— Order (Sea
70 |47835/201(20.05.202 1462/202 S.CH. COURT Dtd. CRIMINA t
3 24 4 DASH NO. 11 |2023-07- |L MISC |No-
3
05 5)
Order (Sea
70 |47838/20(20.05.202 |CRLA- |, .. COURT  |Dtd. ERIMINA £
4 |24 4 13/2018 |- NO. 5 9999-12- No-
APPEAL
31 5)
Order (Sea
70 147845/201/20.05.202 |RSA- ABINASH COURT Dtd. SECOND |t
5 124 4 77/2024 |SUNDARAY NO. 11 |2024-08- |APPEAL |No-
05 4)
Order (Sea
BLAPL-
70 147855/20120.05.202 COURT Dtd. t
6 24 4 §508/202 P. SAHOO NO. 11 |2024-05- BAIL-2 No-
16 7)
Order (Sea
70 |47857/20 [20.05.202 259((63)/202 S.K. COURT  |Dtd. e |t
7 124 4 PARDHAN NO. 11 |2024-05- No-
1 1
15 3)
Order (Sea
70 147860/2020.05.202 §§;§>202 S.K. COURT Dtd. giiECH— t
8 24 4 PARDHAN NO. 11 |2024-05- No-
1 1
15 3)
Order (Sea
70 |47861/20 [20.05.202 ?gé%/zo R.K. COURT  |Dtd. e |t
9 24 4 BISOI NO. 11 |2024-05- No-
21 2
15 9)
Order (Sea
BLAPL- COURT
71 147863/20(20.05.202 13136/20 |D.K. JENA NO. 2 Dtd. BATL-1 t
0 24 4 53 OLD 2024-01- No-
04 4)
Order (Sea
WP (C) - COURT WRIT
71 |47864/20120.05.202 12372/20 |P.CH. DAS NO. 2 btd. BRANCH- t
1 24 4 24 OLD 2024-05- 8 No-
17 42)
Order (Sea
71 |47866/20 [20.05.202 vlvgl(gg/zo J. Fo0R7 |pta. e |t
2 |24 4 54 MOHANTY OLb 2024-05- c No-
15 35)
Order (Sea
WP (C) - COURT WRIT
71 47868/20120.05.202 10358/20 |K. SAHOO NO. 2 btd. BRANCH- t
3 24 4 24 OLD 9999-12- 8 No-
31 39)
71 |47879/20 |20.05.202 [BLAPL™ s g COURT  |Order (Sea
4 |a 4 4888/202 BISWAL NO. 2 Dtd. t
4 OLD 2024-05- No-




20 39)
Order (Sea
71 |47890/20(20.05.202 |CRLA= | o oo COURT  |Dtd. ERIMINA t
5 |24 4 138/2024 NO. 7 |2024-05- No-
APPEAL
13 10)
Order (Sea
71 |47891/20(20.05.202 |CRLA- | .o COURT  |Dtd. ERIMINA t
6 |24 4 137/2024 NO. 7  |2024-05- No-
APPEAL
13 10)
71 47892720 [20.05.202 |CREMCT COURT giier CRIMINA t(sea
7 |24 4 411923/202 M K PANI NO. 7 |2024-05- |L MISC |No-
17 5)
CRLMC— Order (Sea
71 147893/201(20.05.202 1573/202 M K PANT COURT Dtd. CRIMINA |t
8 24 4 NO. 11 2024-07- |L MISC |No-
3
04 6)
CRLMC— Order (Sea
71 47894/20 20.05.202 (TECS | COURT  |Dtd. CRIMINA |t
9 |24 4 NO. 11 [2024-07- |L MISC |No-
3
04 6)
CRLMC— Order (Sea
72 147895/201(20.05.202 1575/202 |M K PANT COURT Dtd. CRIMINA |t
0 24 4 NO. 11 2024-07- |L MISC |No-
3
04 6)
CRLMC— Order (Sea
72 147896/201(20.05.202 1608/202 M K PANT COURT Dtd. CRIMINA [t
1 |24 4 : NO. 11 |2024-07- |L MISC |No-
04 4)
CRLMC— Order (Sea
72 147897/201(20.05.202 1609/202 |M K PANT COURT Dtd. CRIMINA |t
2 24 4 NO. 11 2024-07- |L MISC |No-
3
04 4)
CRLMC— Order (Sea
72 147898/201(20.05.202 1714/202 M K PANT COURT Dtd. CRIMINA [t
3 24 4 3 NO. 11 2024-07- |L MISC |No-
04 3)
Order (Sea
72 147899/20 (20.05.202 i_j}ggz@zoz M K COURT  |Dtd. t
4 |24 4 MOHANTY NO. 15 |2024-08- No-
4
30 3)
Order (Sea
72 147900/20 (20.05.202 ?22}3’13202 M K COURT  |Dtd. t
5 24 4 MOHANTY NO. 15 2024-08- No-
4
30 3)
Order (Sea
72 147901/20 (20.05.202 ?6{2243202 M K COURT  |Dtd. t
6 |24 4 MOHANTY NO. 15 |2024-08- No-
4
30 3)
72 [47902/20[20.05.202 [cRIMC- |M K COURT  |order (Sea
7 24 4 1665/202 [MOHANTY NO. 15 Dtd. t




4 2024-08- No-
30 3)
Order (Sea
72 147904/20 (20.05.202 (131;?943202 Z;ﬁ?% . COURT  |Dtd. t
8 |24 4 ) i : NO. 15 [2024-04- No-
24 3)
Order (Sea
72 147905720 (20.05.202 i%gazoz ADITI - COURT  |Dtd. t
9 |24 4 ) HOTA : NO. 15 |2024-05- No-
16 3)
CRLMC— Order (Sea
73 147906/201(20.05.202 1160/202 |B K DAS c COURT Dtd. CRIMINA |t
0 |24 4 : NO. 15 [2024-04- |L MISC |No-
4
10 7)
CRLMC— Order (Sea
73 147907/201(20.05.202 1933/202 SRINIBASH C COURT Dtd. CRIMINA |t
1 |24 4 p MOHANTY : NO. 15 |2024-05- |L MISC |No-
17 5)
73 147908/20 |20.05.202 |CREMCT COURT giger CRIMINA ésea
2 24 4 1903/202 |P K DASH C. NO. 15 |2024-05- |L MISC |No-
4
17 5)
CRILMC— Order (Sea
73 147909/201(20.05.202 1872/202 H K C COURT Dtd. CRIMINA |t
3 24 4 4 TRIPATHY ) NO. 15 2024-05- |L. MISC |No-
17 7)
73 47910/20 [20.05.202 |[CRLMCT COURT giier CRIMINA ésea
4 |24 4 1854/202 K K NATH |C. NO. 15 [2024-05- |L MISC |No-
4
17 7
CRLMC— Order (Sea
73 147911/201(20.05.202 1853/202 GANESH C COURT Dtd. CRIMINA |t
5 24 4 SAHOO : NO. 15 |2024-05- |L MISC |No-
4
17 7)
Order (Sea
73 47912/20 20.05.202 ;20200 I D . COURT  |Dtd. N :
6 24 4 BISWAL . NO. 2 2024-07- No-
4
01 5)
Order (Sea
73 147913/20(20.05.202 ?7?54?202 s R COURT  |Dtd. t
7 |24 4 PATTANAIK NO. 2 |2024-05- No-
4
17 5)
Order (Sea
73 47914/20 |20.05.202 [CRLMCT |SARATHI COURT  |Dtd. t
s ; 1792/202 |JYOTT C. o Beoaos. .
4 MOHANTY .
17 5)
Order (Sea
73 147915/20 (20.05.202 ﬁgbzq?zoz TAPAN - COURT  |Dtd. t
9 |24 4 ) SWAIN : NO. 2 |2024-05- No-
17 5)
174 |47916/20(20.05.202 |CRLMC- |S R c. ICOURT  |Order (Sea




0 |24 4 1698/202 |PATTANATK NO. 2 |Dtd. t
4 2024-05- No-
16 5)
Order (Sea
CRLMC-
74 147917/201(20.05.202 COURT Dtd. t
1 |24 4 2758/202 A MOHANTY NO. 2 |2024-05- No-
17 5)
74 47918720 20.05.202 |[CREMCT COURT gijer CRIMINA ésea
2 |24 4 1806/202 D X JENA NO. 2 |2024-05- |L MISC |No-
4
16 7)
74 147919/20 |20.05.202 CRLMCT COURT giger CRIMINA ésea
3 24 4 2805/202 D K JENA NO. 2 |2024-05- |L MISC |No-
16 7)
_ Order (Sea
74 47920/20 20.05.202 [yoreion A COURT  |Dtd. aario1 |t
4 |24 4 MOHANTY NO. 2 |2024-05- No-
4
16 0)
Order (Sea
WP (C) - WRIT
74 47921/201(20.05.202 COURT |Dtd. t
s |4 . 2690/202 L K NAYAK No. 10 |2024-03- ERANCH No-
13 12)
Order (Sea
WP (C) - WRIT
74 147922/20/20.05.202 COURT  |Dtd. t
6 |oa . 2690/202 R K BARIK Mo 10 |po24-03- ?RANCH— No-
13 12)
Order (Sea
74 147923720 |20.05.202 " (©) GANESH COURT  |Dtd. WRIT e
5897/200 |CHANDRA BRANCH-
7 |24 4 . TENA NO. 10 |2024-05- |, No-
17 17)
Order (Sea
74 147924/201(20.05.202 |CRLMC- COURT Dtd. t
8 |24 4 944/2024 |1 K NAYAK NO. 15 [2024-07- No-
22 17)
Order (Sea
74 47925/20(20.05.202 |CRLMC- |P K COURT |Dtd. CRIMINA |t
9 |24 4 351/2023 MOHANTY NO. 15 |2024-05- |L MISC |No-
16 6)
75 47926720 [20.05.202 |CREMCT COURT giier CRIMINA ésea
0 |24 4 1817/202 |A MOHANTY NO. 15 |2024-07- |L MISC |No-
4
25 7)
CRLMC— Order (Sea
75 147927/20/20.05.202 1580, 207 NIRANJAN COURT |Dtd. CRIMINA |t
1 |24 4 SINGH (1) NO. 15 [2024-07- |L MISC |No-
4
31 2)
CRLMC— Order (Sea
75 47928/20(20.05.202 1803202 SRINIBASH COURT  |Dtd. CRIMINA |t
2 |24 4 . MOHANTY NO. 15 |2024-08- |L MISC |No-
23 7)




Order (Sea
75 47929/20 [20.05.202 (RBLAPL- [PRATAP COURT  |Dtd. t
3882/202 |[KUMAR c.
3 |24 4 NO. 2 |2024-05- No-
4 BARTK
17 7)
Order (Sea
75 47930/20 20.05.202 [ypiiie BEESY - COURT  |Dtd. N :
4 |24 4 ) . : NO. 2 |2024-05- No-
17 12)
75 47931/20 [20.05.202 |CREMCT COURT giger CRIMINA t(sea
5 |24 4 1836/202[K.C.SWAIN |C.0.  lyo "5 |2024-05- |L MISC |No-
4
20 7)
Order (Sea
ABLAPL-
75 47933/20(20.05.202 COURT  |Dtd. t
I : 2891/202 A. DAS C. o Beoalgs. [BATL-T |G
17 2)
Order (Sea
ABLAPL-
75 147936/20 (20.05.202 COURT  |Dtd. t
7 24 4 i181/202 K K NATH C. NO. 2 |2024-05- No-
17 2)
Order (Sea
75 47937/20|20.05.202 [PLAPL- |BIBEKANAN COURT  |Dtd. t
8 |24 4 4663/202 |DA C- NO. 2 |2024-05- No-
4 MAHAPATRA )
15 2)
Order (Sea
75 47938/20 (20.05.202 22?53202 SARAT . COURT  |Dtd. t
9 |24 4 ; DASH : NO. 2 |2024-05- No-
13 2)
Order (Sea
76 [47939/20 [20.05.202 ?52(?/202 s. . COURT  |Dtd. e |t
0 |24 4 ; CHOUDHURY |=° NO. 10 [2024-05- |5 No-
17 33)
BLAPL- Order (Sea
76 147940720 20.05.202 7057 eanEsH . COURT  |Dtd. t
1 24 4 4 SAHOO : NO. 10 2024-05- No-
17 33)
BLAPL.— Order (Sea
76 47941/20 20.05.202 220000 loaNESH - COURT  |Dtd. N :
2 |24 4 SAHOO : NO. 10 |2024-05- No-
4
17 6)
Order (Sea
76 47942/20(20.05.202 i?gé?goz R K - ;gURg Dtd. t
3 24 4 MALLICK - ) 2024-05- No-
4 OLD
16 6)
Order (Sea
ABLAPL- |SAROJ COURT
Z6 §Z943/20 i0'05'202 4888/202 |KUMAR c. NO. 2 ]2382;1_05_ ;O_
4 DASH OLD 17 6)
WP (C) - COURT Order WRIT (Sea
26 31944/20 20'05'202 9626/202 iiiﬁgmiﬂ C. NO. 2 Dtd. BRANCH- |t
3 OLD 2024-05- |7 No-




17 44)
Order (Sea
76 147945/20 (20.05.202 igg?f;oz P K c o |COURT Iptd. t
6 |24 4 . ROUTRAY Y no. 2 |2024-07- No-
04 44)
Order (Sea
76 147946/201(20.05.202 2;?51;202 SARAT c.o COURT Dtd. t
7 |24 4 ) DASH ‘9 no. 2 |2024-05- No-
17 44)
Order (Sea
76 147947/20(20.05.202 3223202 SARAT <o, [COURT |ptd. t
8 |24 4 . DASH 9 no. 2 |2024-05- No-
17 44)
76 47948/20 (20.05.202 PLAPDT lsppat COURT giier ésea
9 |24 4 2815/202 DASH C.0- No. 2 |2024-05- [PATE™2 |-
17 8)
Order (Sea
77 147950/20(20.05.202 igg?%oz Eéig ¢ o. [COURT ptd, t
0 |24 4 . SAHD Y no. 2 |2024-05- No-
17 8)
Order (Sea
77 147951/20 (20.05.202 122253202 giigﬁl c o, [COURT |ptd. t
1 |24 4 ) v Y no. 2 |2024-05- No-
17 8)
77 47952720 20.05.202 PLAPLT Inrpakar COURT giier ésea
2 |24 4 2902/202 SAMAL C-0- o. 2 |2024-05- [BRIE™L |yo-
20 1)
Order (Sea
77 |47953/20 [20.05.202 qugz(g;/zo R. K. c o, [COURT |Dtd. e |t
3 |24 4 ” DEHURY Pt No. 1 [2024-05- | No-
17 18)
Order (Sea
BLAPL- COURT
77 147954/20120.05.202 {510 5005 B ROUT |c.0. No. 2 |Ptd: BAIL-1 |°
4 |24 4 ) oim 2024-05- No-
06 6)
Order (Sea
77 47955/20 20.05.202 17 19)7 IR, k. c o %R Ipta. e |t
5 |24 4 i DEHURY A A 2024-05- | No-
17 18)
RAJENDRA crvin | (5€@
77 |47319/20 [20.05.202 RVWPET- [0 "2 % (GENER Entire |-oo- oot
6 |24 4 97/2023 AL Order No-
ROUT N b
Order (Sea
WP (C)- |SANJAY WRIT
;7 31356/20 20'05'202 24975/20 KUMAR EENER gggfg-og- BRANCH- ;O_
23 BEHERA 0 4 e
77 [47364/20[20.05.202 [wp(c)- [sanJgava  [GENER Order WRIT (Sea
8 |24 4 14253/20 |[KUMAR AL Dtd. BRANCH- |t




23 BEHERA 2024-04- |5 No-
26 23)
RAJENDRA CRIMINA | (€2
77 |47399/20(20.05.202 |JCRLA- GENER Entire t
o |24 4 149/2022 [NARBYAN - ap Brief |0 No-
ROUT APPEAL
11)
(Sea
BLAPL-
78 [47405/20(20.05.202 SWETAMBAR |GENER . t
0 |oa 4 i534/202 A PUROHIT |aL. Petition [BAIL-1 |
5)
WPC (OAC) Judgemen (Sea
78 47406/20(20.05.202 |- g;ggi;m GENER t ptd.  |oA £
1 24 4 4298/201 AL 2021-07- |Branch |No-
DASH
5 01 1)
_ Order (Sea
78 147425/20 20.05.202 ["E(C) SANJAYA | oNER Dtd. WRIT e
5 |oa . 13702/20 [KUMAR L 094-04~ |BRANCH= |
20 BEHERA e 8 i)
Order (Sea
78 |a7428/20 20.05.202 |"E(C) SANJAYA e NER Dtd. WRIT ¢
3 | . 24130/20 [KUMAR L 094-04 |BRANCH- |-
21 BEHERA e 4 p
_ Order (Sea
78 147433/20|20.05.202 |"E(C) SANJAYA | oNER Dtd. WRIT e
2 |oa . 24134/20 [KUMAR oL 094-04 |BRANCH= |-
21 BEHERA e 4 po
Order (Sea
78 147435/20|20.05.202 |"F (C) SANJAYA e NER Dtd. WRIT ¢
25088/20 [KUMAR BRANCH-
5 |24 4 - SLiERA AL 2024-04- | No-
26 21)
_ Order (Sea
78 [47444/20(20.05.202 ﬁg?%oz AKASHDEEP |GENER Dtd. t
6 |24 4 . MOHANTY AL 2024-05- No-
15 21)
WRIT
3 Order BRANCH (Sea
78 |a7464/20 20.05.202 |VEL©) SANJAYA | o NER Dtd. (DIVIST |t
9877/201 |KUMAR
7 |24 4 5 i, AL 2024-04- |ON No-
03 BENCH- |106)
1)
Order (Sea
78 147487/20|20.05.202 "F () SANJAYA | e NER Dtd. WRIT e
g | . 25676/20 [KUMAR N 093-0g- |PRANCH- |-
23 BEHERA -~ 3 )
Order (Sea
78 [47496/20/20.05.202 |CRLA- PRABHAKAR |GENER Dtd. ERIMINA t
9 24 4 977/2023 | TANDT AL 2024-05- | ' |No-
17 9)
79 147508/20/20.05.202 |SA- BRUNDABAN |GENER guggzmen SECOND t(sea
0 |24 4 172/1995 MOHAPATRA AL 024202~ PPPEAL |




28 3)
Order (Sea
79 147531/20 20.05.202 |"E () SANJAYA | pNER Dtd. WRIT e
L o . 19979/20 [KUMAR N 094-04- |PRANCH- |
23 BEHERA 19 3 14)
Order (Sea
79 47537/20 [20.05.202 ["E (%) SANJAYA | pNER Dtd. WRIT e
5 |oa 4 21206/20 KUMAR AL 2024-04— [BRANCH- &
22 BEHERA 19 8 29)
Order (Sea
79 |47546/20 20.05.202 |"ELS) SANJAYA | o NER Dtd. WRIT e
3 |ra . 13320/20 [KUMAR L 09905 |BRANCH- |
22 BEHERA 1
24 2)
Order (Sea
79 147570/20 20.05.202 |"E () SANJAYA o NER Dtd. WRIT ¢
4 24 4 16023/20 |[KUMAR AL 2024-04— BRANCH- No—
23 BEHERA 19 6 35)
WP (C)-  |SANJAYA WRIT (Sea
29 ;71571/20 20.05.202 19551720 [RuaR iENER gm.:l;;e N ANCH. ; )
22 BEHERA rie 3 ©
28)
Order (Sea
79 |47889/20(20.05.202 i?ggigoz CLARA D  |GENER Dtd. t
6 24 4 4 SOUZA AL 2024-05- No-
17 28)
Order (Sea
79 47949/20 (20.05.202 22?53202 gzﬁgiN GENER Dtd. t
7 |24 4 ; v AL 2024-05- No-
17 28)
_ Order (Sea
79 47309/20 [20.05.202 qugl(%/zo M.R. GENER Dtd. e |t
8 24 4 24 SAHOO AL 2024-05- 6 No-
16 35)
CRLMC— Order (Sea
79 47423/201(20.05.202 2034/202 SRINIBASH GENER Dtd. CRIMINA [t
9 24 4 MOHANTY AL 2023-05- |L MISC |No-
1
18 4)
Order (Sea
80 47424/20 20.05.202 [2oL850  ISRINTBASH |GENER Dtd. N :
0 |24 4 : MOHANTY AL 2023-12- No-
12 12)
Order (Sea
80 47714/20 20.05.202 |12 )7 Is.a. GENER Dtd. e |t
1 24 4 21 SWAIN AL 2024-04- 3 No-
22 28)
Order (Sea
80 |47717/20 [20.05.202 ?il(ii/zo R.K. GENER Dtd. e |t
2 24 4 > SARANGI AL 2022-11- | No-
23 26)
80 [47731/20[20.05.202 [WP(C)- [, o wagy |GENER WRIT (Sea
3 124 4 11372/20 AL BRANCH- |t




24 4 No-
46)
80 47749/20 |20.05.202 CRLMCT GENER giier CRIMINA ésea
4 |24 4 411147/202 H SUNDARA [, 1 2024-05- |L MISC |No-
08 7)
Order (Sea
80 [47755/20|20.05.202 121351;512401 s. K. GENER Dtd. CRIMINA |t
5 |24 4 5 MOHANTY AL 2021-07- |L MISC |No-
15 18)
Order (Sea
80 47759/20 20.05.202 [gc{o)° . GENER Dtd. e |t
6 |24 4 4 MOHANTY AL 2024-08- 4 No-
29 19)
WP (C) - Order (Sea
80 |47763/201(20.05.202 30256/20 J K GENER Dtd. t
7 |24 4 11 MOHANTY AL 2019-03- No-
26 19)
Order WRIT (Sea
80 (47768/20/20.05.202 [WP(C)- |R N GENER Dtd. BRANCH- t
8 |24 4 583/2009 BEHERA AL 2024-04- No-
8
29 43)
Order (Sea
WP (C) - WRIT
80 |47773/201(20.05.202 GENER Dtd. t
o |2a 4 §455/202 J K KAR AL 2022-07— SRANCH No-
25 44)
WRIT
WP (C) - Order BRANCH (Sea
81 147777/201(20.05.202 5005/201 SURYAKANT |GENER Dtd. (DIVISI |t
0 |24 4 5 A PALAI AL 2023-12- |ON No-
12 BENCH- [113)
2)
WRIT
WP (C) - Order BRANCH (Sea
81 147780/201(20.05.202 5004/201 SURYAKANT |GENER Dtd. (DIVISI |t
1 |24 4 5 A PALAI AL 2023-12- |ON No-
12 BENCH- [113)
2)
WRIT
WP (C) - Order BRANCH (Sea
81 147784/201(20.05.202 5006/201 SURYAKANT |GENER Dtd. (DIVISI |t
2 |24 4 3 A PALAI AL 2023-12- |ON No-
12 BENCH- |113)
2)
Order (Sea
WP (C) - WRIT
81 |47788/20120.05.202 GENER Dtd. t
3 |oa 4 21724/20 A NANDA AL 2024-05- ?RANCH No-
15 4)
Order (Sea
WP (C) - WRIT
81 147793/20/20.05.202 GENER Dtd. t
2 loa 4 §§533/2o S BEHERA AL 2024-05- gRANCH No-
20 10)




Order (Sea
81 47798/20 [20.05.202 ;70 B K. GENER Dtd. aario1 |t
5 24 4 MOHANTY AL 2022-05- No-
2
19 8)
Order (Sea
81 147802/20 |20.05.202 ?22?5202 s GENER Dtd. t
6 24 4 CHOUDHURY |AL 2024-04- No-
4
19 8)
Order (Sea
81 [47804/20|20.05.202 22223202 A Das GENER Dtd. t
7 24 4 4 AL 2024-04- No-
12 8)
Order WRIT (Sea
81 |47808/20120.05.202 |CRLMP- GENER Dtd. t
8 |24 4 588/2024 |7 M EKAR g 2024-05- ERANCH No-
15 35)
Order (Sea
CRLMP- WRIT
81 |47811/20120.05.202 GENER Dtd. t
9 24 4 §237/202 P DAS AL 2023-12— ]iRANCH No-
07 4)
Order CIVIL (Sea
82 (47813/20120.05.202 | RVWPET- |H. K. GENER Dtd. REVISIO t
0 24 4 97/2023 |DASH AL 9999-12- No-
N
31 1)
Order (Sea
82 |47815/20120.05.202 |MATA- A. GENER Dtd. FIRST t
1 24 4 315/2023 [MOHANTY AL 2024-07- |APPEAL |No-
03 4)
CRLMC— Order (Sea
82 147817/20120.05.202 1413/202 K. K. GENER Dtd. CRIMINA |t
2 24 4 NATH AL 2024-05- | MISC |No-—
4
08 3)
Order (Sea
82 [47819/20120.05.202 |SA- S. S. GENER Dtd. t
3 24 4 34/2002 |BISWAL AL 2017-08- No-
11 3)
Order WRIT (Sea
82 147822/20120.05.202 |CRLMP- S K GENER Dtd. BRANCH— t
4 24 4 769/2024 ROUTRAY AL 2024-05- No-
4
16 37)
Order (Sea
82 |47824/20120.05.202 |RSA- M SETHY GENER Dtd. SECOND |t
5 24 4 369/2014 AL 9999-12- |APPEAL |No-
31 3)
Order (Sea
82 |47826/20120.05.202 |CRLMA- J. R. GENER Dtd. BATL—1 t
6 |24 4 251/2022 | BEHERA AL 2024-01- No-
11 1)
WP (C) - Order WRIT (Sea
32 ;71830/20 20.05.202 29042/20 §EN§' iIENER Dtd. BRANCH- |t
20 2024-04- |6 No-




26 35)
Order (Sea
CONTC-
82 |47832/20120.05.202 GENER Dtd. t
8 124 4 2447/202 B RATH AL 2024-05- No-
17 35)
CRLMC— Order (Sea
82 147834/20120.05.202 3964/202 |S. SAHU GENER Dtd. CRIMINA |t
9 |24 4 3 : AL 2024-07- |L. MISC |No-
16 6)
Order (Sea
83 147836/20120.05.202 |MATA- R BEHERA GENER Dtd. FIRST t
0 |24 4 128/2023 AL 2024-06- |APPEAL |No-
25 4)
CRLMC— Order (Sea
83 147837/20120.05.202 1258/200 P. K. GENER Dtd. CRIMINA |t
1 24 4 MOHANTY AL 2023-03- |L MISC |No-
8
29 3)
HA— Order (Sea
83 147839/20120.05.202 1112/202 L. D. GENER Dtd. WRIT t
2 24 4 SAHOO AL 2023-04- |APPEAL |No-
2
06 5)
WRIT
WP (C) - Order BRANCH (Sea
83 147840/20120.05.202 24704/20 P. K. GENER Dtd. (DIVISI |t
3 24 4 17 MISHRA AL 9999-12- |ON No-
31 BENCH- (108)
1)
WRIT
WP (C) - Order BRANCH |(Sea
83 147841/20120.05.202 6744/202 B. R. GENER Dtd. (DIVISI |t
4 24 4 4 SENAPATI AL 2024-04- |ON No-
30 BENCH- |[122)
3)
Order (Sea
83 147842/20 |20.05.202 255(2)/;00 L. D GENER Dtd. ncr |t
5 24 4 8 SAHOO AL 2019-07- 6 No-
09 24)
WRIT
WP (C) - Order BRANCH |(Sea
83 147843/20120.05.202 11771/20 R K GENER Dtd. (DIVISI |t
9 24 4 24 MOHABHOI AL 2024-05- |ON No-
13 BENCH- |105)
1)
WRIT
WP (C) - Order BRANCH |(Sea
83 147844/20120.05.202 11359/20 R K GENER Dtd. (DIVISI |t
7 24 4 o4 MOHABHOI |AL 2024-05- |ON No-
08 BENCH- 101)
1)
83 47846/20|20.05.202 ["2(C) - gk GENER Order WRIT (Sea
s o4 4 11335/20 MOHABHOI AL Dtd. BRANCH |t
24 2024-05- |(DIVISI |No-




08 ON 101)
BENCH-
1)
WRIT
WP (C) - Order BRANCH (Sea
83 147847/20120.05.202 14732/20 G B GENER Dtd. (DIVISI |t
9 |24 4 19 PARIDA AL 2023-09- |ON No-
27 BENCH- [112)
2)
Order (Sea
84 47848/2020.05.202 g5 5" Ip. . GENER Dtd. e |t
0 24 4 4 DASH AL 2024-05- 3 No-
01 28)
_ Order (Sea
84 47849/20 20.05.202 V3H6)2((3:2)3/20 P. K. GENER Dtd. e |t
1 |24 4 >3 BEHERA AL 2023-11- g No-
08 41)
WRIT
WP (C) - Order BRANCH (Sea
84 147850/201(20.05.202 GENER Dtd. (DIVISI |t
2 |24 4 22731/20 M BEHERA 1,7 2024-02- |ON No-
27 BENCH- [116)
2)
(Sea
84 |47851/2020.05.202 |0S- GENER Entire t
3 |24 4 306/1946 7%+ DASH hp Order No-
116)
Order (Sea
CONTC-
84 [47852/201(20.05.202 GENER Dtd. t
4 |oa 4 2896/202 JINU RANT | 2024-05- No-
17 116)
Order (Sea
84 |47853/20120.05.202 |RFA- M.K. GENER Dtd. t
5 |24 4 275/2018 [MOHANTY AL 9999-12- No-
31 116)
Order (Sea
BLAPL-
84 (47854/201(20.05.202 GENER Dtd. t
e |ra . i896/202 S. BISWAL |, 2024-05— No-
06 116)
Order (Sea
BLAPL-
84 147856/20/20.05.202 GENER Dtd. t
7 loa . i896/202 S. BISWAL |, 2024-05— No—
06 116)
Order (Sea
84 47858/20 [20.05.202 (1020 L. D. GENER Dtd. aarin |t
8 |24 4 o SAHOO AL 2023-04- No-
05 10)
Order (Sea
84 47859/20 /20.05.202 ?22?5202 5 bas GENER Dtd. t
9 24 4 4 AL 2024-05- No-
01 10)




Order WRIT (Sea
85 |47862/20120.05.202 |CMP- GENER Dtd. t
0 24 4 1/2024 [T B DAS 5y 2024-03- ]ZRANCH' No-
21 54)
Order MISC (Sea
85 |47865/20120.05.202 |MACA- B K GENER Dtd. APPEZ:\L t
1 24 4 212/2017 MOHARANA |AL 2018-09- No-
SEC.
27 7)
Order WRIT (Sea
85 [47867/20/20.05.202 |CRLMP- GENER Dtd. t
2 |24 4 667/2024 K SAHOO — 15p 2024-05- §RANCH' No-
06 44)
Order (Sea
85 147869/20120.05.202 |MATA- S. BISWAL GENER Dtd. FIRST t
3 24 4 61/2024 : AL 2024-07- |APPEAL |No-
03 5)
WRIT
WP (C) - Order BRANCH |(Sea
85 147870/20120.05.202 9545/202 B. R. GENER Dtd. (DIVISI |t
4 24 4 4 SENAPATI AL 2024-05- |ON No-
09 BENCH- |105)
1)
Order MISC (Sea
85 (47871/20120.05.202 |FAO- GENER Dtd. . t
5 24 4 774/2019 |© BARIK ap 2024-01- [REFEAL yq
SEC.
18 2)
WRIT
WP (C) - Order BRANCH (Sea
85 147872/20120.05.202 GENER Dtd. (DIVISI |t
6 |24 4 1;247/20 T SWAIN AL 2024-04- |ON No-
03 BENCH- |109)
2)
WRIT
WP (C) - Order BRANCH (Sea
85 147873/20120.05.202 GENER Dtd. (DIVISI |t
7 24 4 ié365/20 T SWAIN AL 2023-03- |ON No-
16 BENCH- 109)
2)
WRIT
WP (C) - Order BRANCH (Sea
85 147874/20120.05.202 7605/202 B. B. GENER Dtd. (DIVISI |t
8 24 4 4 MALLICK AL 2024-04- |ON No-
03 BENCH- |108)
1)
WRIT
WP (C) - Order BRANCH (Sea
85 147875/20120.05.202 7604/202 B. B. GENER Dtd. (DIVISI |t
9 24 4 4 MALLICK AL 2024-04- |ON No-
03 BENCH- |108)
1)
86 (47876/20120.05.202 WP (C) - B. B. GENER Order WRIT (Sea
0 24 4 7619/202 MALLICK AL Dtd. BRANCH |t




4 2024-04- |(DIVISI |No-
03 ON 108)
BENCH-
1)
WP (C) - Order (Sea
86 (47877/20(20.05.202 GENER Dtd. t
1 |24 4 éélm/m S C MAKAP 0 2009-09- No-
08 108)
WP (C) - Order (Sea
86 147878/20/20.05.202 GENER Dtd. t
5 log 4 ;846/200 S C MAKUP | 2009-11— No-
23 108)
Order (Sea
86 47880/20 20.05.202 T’;gz(?/;oo s ¢ vagup [CENER Dtd. t
3 |24 4 5 AL 2005-02- No-
23 108)
Order (Sea
86 47881/20 20.05.202 22000 s, K. GENER Dtd. aario1 |t
4 |24 4 BISWAL AL 2023-12- No-
23
12 3)
Order (Sea
86 47882/20/20.05.202 |cRLA-  |s. GENER Dtd. ERIMINA t
5 |24 4 411/2021 MOHAPATRA |AL 2024-04- appear,  NO-
29 5)
WRIT
WP (C) - Order BRANCH (Sea
86 (47883/20(20.05.202 GENER Dtd. (DIVISI |t
6 |24 4 23648/20 J SAHOO AL 2024-01- |ON No-
24 BENCH- [120)
3)
WRIT
WP (C) - Order BRANCH (Sea
86 (47884/20(20.05.202 GENER Dtd. (DIVISI |t
7 |24 4 2943/201 G S DAS AL 2024-05- |ON No-
07 BENCH- |115)
2)
Order (Sea
86 |47885/20 |20.05.202 255(?/200 L. D. GENER Dtd. e |t
8 |24 4 8 SAHOO AL 2019-07- p No-
09 24)
Order (Sea
86 147886/20/20.05.202 |AHO- GENER Dtd. t
9 |24 4 63/1989 |R-K-BARIK |, 2021-07- MICo oo
19 1)
Order (Sea
87 |47887/20/20.05.202 |ARBA- GENER Dtd. t
0 |24 4 9/2017 |7 PUA AL 2024-06- 9 Cr INo-
24 1)
Order (Sea
87 147888/20/20.05.202 |ARBA- N BISOT GENER Dtd. t
1 |24 4 21/2023 AL 2024-07- No-
10 1)




Order (Sea
87 147903/20 |20.05.202 Z\ii\f?oz JADUNATH |GENER Dtd. t
2 24 4 PRADHAN AL 2024-05- No-
4
06 1)
Order (Sea
87 147932/20 |20.05.202 ?gé?z/zo P. K. GENER Dtd. e |t
3 |2a 4 o ROUTRAY  |AL 2023-11- No-
22 20)
Order (Sea
BLAPL-
87 147934/20/20.05.202 GENER Dtd. t
4 |24 4 3757/202 S K JENA 0 2024-05- No-
17 20)
Order (Sea
BLAPL-
87 147935/20 |20.05.202 GENER Dtd. t
5 |24 4 2669/202 S K JENA 1,0 2024-05- No-
17 20)

NIC




